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this House do proceed to elect, in
such manner as the Speaker may
direet, two members from among
themselves to gerve as memberg of
the Coffee Board, subject to the
other provisions of the said Act.”

The motion was adoptetd.

MR. DEPUTY-SPEAKER: Now
we adjourn for Lunch to re-assemble
at 2 p.m,

12.58 hrs.

The Lok Sabha adjourned for
Lunch till Fourteen of the Clock.

The Lok Sabha re-assembled at six
minutes past fourteen of the clock,

[Mr, DepuTy-SPEARER in the Chair]

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS—Contd.

SHRI V. N. GADGIL (Pune): Mr.
Deputy Speaker, Sir, when I rise to
move this Motion of Thanks my mind
goes back to last year's Presidential
Address and the events preceding
that Address. The Janata party
which had got mandate to rule for
five yearg had exhausted itself in less
than thirty months. Mr. Charan
Singh's care-taker Government ended
not a day soon. The mood of the
people and the mood of the common
map wag that the common man was
very anxious and almost impatient
for the return of Mrs, Gandhi. This
was brought to me very vividly by
the experience of a railway ticket
checker in Bombay when we were
discussing the younger generation.
He told me that the younger genera-
tion is very intelligent and he nar-
rateg his own experience. The
ticket checker wag at the Masjid
Bandar station, that is, one station
before Vietoria Terminus. He was
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on his usual round of checking pas-
sengers. A local train came. He
entered the ladies’ compartment and
found that a young boy of twenty
yearg was occupying a seat there,
The ticket checker caught hold of
him and said that as he was occupy-
ing a seat in the ladies’ compart-
ment he was fineq Rs. 50/-. The
Youngman protested and said that
he would be getting down at the next
station and pleaded that he might not
be fined, The ticket checker did not
accede to hig request und said that
the law is whether it is five min-
utes or five months he is to be fined
Rs. 50/-. He went on requesting
but the ticket checker did not agree
to his request and fined him Rs. 50/-.
Then the youngman said, “Ig there
any justice in the world? I occupied
the ladies’ seat for five minutes and
you have fined me Rs. 50/-. Then
what about Charan Singh who has
occupieq that lady’s seat for five
months!” That was the mood of
youngmen and people in those days.
They were anxious for the return of
Congress (I). Therefore, I would
like to recapitulate what the last
year’s Presidential Address said and
in the light of that Addresg I would
like to assess developments of this
year.,

That Address mentioned gbout in-
flation and the vicioug price spiral of
20 per cent, set-back in industrial
and agricultural production, break-
down of the infrastructure in the
fielg of steel, cement, coal etc, and
then it referred to worsening indust-
rial relations and it promised commit-
ment to Planning, restoration of eco-
nomic health, action against smug-
glers, and development of Science
and Technology.

I would like to addresg the House
on each one of the these points,

In the fleld of Inflation, ag the
Presidential Address rightly mention-
ed, the genefal price index has got
lowered as compared to last year.
The inflation rate in the first 11
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months has been reduced by 62 per
cent. You may compare the figure
of January to November of last year,
that is, 1879. The general price in-
dex rose by 19 per cent first; then
it came dowp in November to minus
2.6 per cent. Sir, it is an elementary
in Economics that inflation is the
result of increased supply of money
in circulation. So, in thig field, it is
very significant that by March, 1979,
the total money supply in circulation
was Rs. 21,820 crores, an increase of
18 per cent over the previous year.
By March, 1980, it was Rs. 24,172
crores, That was an increase of only
10 per cent. Then, by August 15, it
was reduced to Rs. 23,801 crores; the
reduction was minus 1.5 per cent. By
November 30, it came to Rs. 23,325
crores, that is, minug 3.5 per cent. I
would like to ask whether this is
not significant.  Sir, in the last 30
years such a reduction in money
supply has not been achieved by any
Government in power.

Now I come to Food production.
The Address itself mentioned that
food production increased {rom 108
million tonnesg to 132 million tonnes.
Sugar production increased {rom 39
lakh tonneg to 52 lakh tonnes. The
latest report of the Food and Agricul-
ture Organisation indicates that wheat
production in India this year will be
a record production.

In the case of public distribution,
varioug public distribution outlets
have ben opened. In one year alone,
that is, 1080, their number rose by
31,000 Today their number stands
at 2.67 lakhs. Is this not a signifi-
cant achievement? Rs. 261 Jlakhs
have been released for setting up
Janata shops. Smal] brancheg are
opened for catering to weaker see-
tions and large departmental stores
catering for essential goods.

The Budget itself shows a signifi-
cant increase of 16.6 per cent in the
total plan outlay. Rs. 150 crores
Wwere spen last year for 22 million
drought-strickep, people. It was the

on President’s 204
Address

severest drought of the century, But
aot g single starvation death has been
reported. Not a grain wag imported
from abroad. Is this not a remark-
able thing?

Take Public Sector output. In
January-October, 1979 this was of
the order of Rs. 1199 crores. The
comparable figure for January-Octo-
ber, 1980 is 1270 crores, an increase
of 6 per cent,

Then, take Employment. The
National Rural Employment Scheme
made an investment of Rs, 340 crores.
It will now generate 80 crores of
mandays of additional employment,

I now come to Industrial Develop=
ment. In the field of industrial
development, last year, the total num-
ber of letters of intent issued was as
many ag 732. The number of indust=
rial licences increased from 320 to
439. In regard to Cement, an addi-
tional 28 million tonne capacity was
sanctioned, The rate of growth last
year was negative. This year it is
expected to be round about 4 per
cent.

Regarding power and coal, the esti-
mate is that the total increase will be
about 10 per cent. In the field of
pig iron it will be 60 per cent. In
the field of phosphatic fertilizers it
will be 9 per cent. Our exports will
increase by 20 to 30 per cent, You
will see all round development in
many areas. This is a really signi-
ficant achievement.

Then I come to the field of
Industrial Relations. In 1979, the
total mandays lost were as many
as 43.6 millions, Now, in the
first 7 months of 1980, this has been
reduced to only 8 millions, This
showg the improvement which has
taken place in Industrial Relations

I now come to the subject of
Jawans.

Then for the Jawans, I would say
that no one has done so much as
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Mrs, Gandhi has done, Last year the
pay scales of the Jawans were. re-
vised, pensions were increased and
new rehabilitation schemes were in-
troduced. Now, for helping the kisans,
the A.P.C. recommended higher pri-
ces for wheat and paddy and they
were increased by the Government of
India so that the kisans and the
farmers could get remunerative pri-
ces for their produce. Then, for su-
garcane, the A.P.C. had recommend-
ed Rs, 13 per quintal and the State
Governments are now paying betweaen
Rs. 20 and Rs. 25 per quintal.

Then take the question of credit
in the priority sector. Jt has increased
by 30 per cent. But out of this 30
per cent, 40 per cent has been reser-
ved for the rural areas, Last year,
the total number of the nationalisad
bank branches increased were 1009.
Out of them, as many as 324 were
started in the rural areas. About ©
lakh tonnes of fertilisers were im-
ported to help the kisans and far-
mers. Under the SFDA and IRD pro-
grammes, the total number of blocks
contemplated were 2600 and it was
expected that by the end of the 6th
Plan and at the beginning of the 7ih
Plan, this would cover more number
of blocks. The House will be glad
to know that by 2nd October 1961,
as many as 5011 blocks would De
having this programme. The total
number of families which will receive
assistance has increased from 300 to
600 per block per year Then in the
field of Science and Technology we
have achieved something to be proud
of. During the previous regime, the
scientific community frustrated and
despondent. As soon as this Govern-
ment came to power, you see the
achievement. The achievement was
not merely the commissioning of ihe
new atomic power plant in Rajasthan
but the launching of the space-ship.
A satellite weighing about 40 Kilos,
Rohini, into the orbit was also achi-
eved. In regard to the intermediary
ballistic missile capacity, India is the
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only non-big power to achieve this
capacity. Is it not a great achieve-
ment? Is it not an achievement made
under the dynamic leadership of Mrs.
Gandhi ‘and the brilliant and young
scientists of this country? They aie
the envy of the world and the glory
of this country. It is something 10 be
proud of and not to be derided.

Then, again, Sir, I remember that
in the last regime a number of Mi-
nisters including Shri Mohan Dharia
used to announce every day that ac-
tion would be  taken against the
blackmarketeers, But not a single
case wag filed during their time.
From June 1980 to  October 1950,
about 2698 searches were made and
seizures of assets worth of Rs. 1538
crores were made. In 1055 cases,
Rs, 9.89 crores worth of assets were
forfeited. I will not go into the
ambitious Sixth Plan. I will only men-
tion that the obnoxious concept's of
Rolling Plan and Plan Holiday have
been abandoned for which the pre-
sent Government should be congralu-
lated.

In the field of foreign affairs, last
year’s President’s Address mentions
as follows:

“....dynamic positive unifying po-
licy...."” As soon as this Governmant
came into power under the leader-
ship of Mrs. Gandhi, almost from the
very day she assumeq office, a Presi-
dent of one country or a Prime Mi-
nister of another country has becen
visiting the country. Almost every-
day some Foreign Minister of some
other country visits our country. So,
a number of foreign dignitaries have
been coming realising the importanc2
of India under the leadership of Mrs.
Gandhi. Then there was a Non-Align-
ed Conference held recently in Delhi,
There were prophets of doom who
thought that the Conference would
fail, but it did not fail. On the other
hand, it succeeded very much. It
reiterated our stand and some people
are saying now that the Draft-Agree-
ment of the Conference was to be
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changed. The BJP people were say-
ing that the Draft Agreement was
changed. I suppose a Draft is meant
t0 be changed. That is the differ-
ence between the Draft and the Do-
cument. A Draft is a Draft It is not
an ‘cadesha’ from Nagpur which can
never be changed! Therefore, the
Draft was changed. It is a political
reality that you have to adjust with
other powers. What is the test of
judging the success of the conferencsz
and our policy. To me, non-alignment
does not mean a balancing action, an
exercise in balancing, it does not mean
a theory of equi-distance, It only
means this, that we have to see
whether it provides us an instrument
of prote:tion and promotion of our
national interest. And applying (hat
test, I would submit that the conter-
ence wa3 a success, Almost all the
countries acknowledged the signifi-
cant role played by India in the noun-
alignment conference, In the field of
foreign affairs also, this one year’s
performance has been commendable.

Now, I would come to what the
opposition has been doing. I do not
wish to be personal about anybody.
I would not mention any name, but
I find that instead of doing something
constructive they are resorting to the
usual thing, agitation here and agita-
tion there. If any agitation is not
available, then the last resori to them
is to spread rumours, gossips and
whispers, based on hearsays, second
hand, third hand, fourth hand and
so on for which there is no evidence
at all. They have been doing that
and have started it again. I am re-
minded of a song in London which
used to be sung before the First
World War, Modifying it a little—-it
relates to third hand fourth hand
and fifth hand hearsay—the couplet
runs like this:

“Actual evidence I have none,

But my aunt’s maid-servant’s
sister’s son.

Heard a policeman on his beat,

Say to a housemaid in Parliament
Street,
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That he had a brother who had
a friend.

Who knew when the emergency
will be proclaimed”

The largest rumour is that the
emergency is coming, All rumours,
gossips—that is how they proceed.
This is their staple diet—these 1u-
mours, gossips and hearsays, and I
do not want to deny that to them.

Now, I would like to analyse the
opposition parties. There is now a
seven-party alliance.

DR. SUBRAMANIAM SWAMY

(Bombay—North East): No, It is six.

SHRI V, N, GADGIL: It does uot
matter, First is the Janta Party, Most
of them are people who have been
searching for an identity and organi-
sation for the last thirly years. Fiist,
they were the Congress Socialist
Party, then Socialist Party, then
Parja Socialist Party, then Samyukt
Socialist Party, then Jaiprakash Janta
Party. It has been CSP, SP, PSP, SSP
and JJP. The only thing they have
not vet become is RSVP, Then let us
see the Lok Dal First, it was Bhar-
tiva Kranti Dal. Then, they realised
that without Lok, there cannot be any
Kranti, From Bhartiya Kranti Dal, it
came Bhartiya Lok Dal. Then, they
decided to drop ‘Bhartiyva’ and De-
came Lok Dal. With the resignations
in U.P, and other places, a time will
come when the journey will be BKD,
BLD, LD and then only D will re~-
main and then nothing else!

About the Communist party I will
not say anything, They have got a
lot of trouble among themselves;
they are like Hamlet, the question
before them ig whether t0 merge or
not to merge, whether to merge in
this party or that, whether to be
pro this country and that country,
what line to take. This is true in
respect of both of them. Let them
continue with their problems. I have
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nothing to say. I have only one com
plaint to make. They want to es-
pouse eiery cause. I want to tell them
to leave good causes to others, The
trouble is that the Communists spoil
a good cause by making it their own!
Let them have agitations; I have no
objection, but they should leave aside
good causes.

This is the state of affairs of ihese
seven-party front. I would describ2 it
like this. Thig is a seven-piece poli-
tical orchestra conducted by Mr. Frus.
tration and Mr, Frustration is such a
bad conductor that the music he pro-
duces has neither melody nor harmao-
ny.! Therefore, the Indian people have
rejected them They do not find
any alternative in any party. I do
not want to be partisan. I regard tlis
occasion as something different.
I regard it a different type of vcca-
gsion. Under parliamentary democracy,
Parliament is supposed to perform a
number of functions, It is supposed to
legislate; it is supposed to control
the executive, it is supposed to con-
trol the public purse and it is supposed
to ventilate grievances. But there is
one more important function— to pio-
vide what Mr, Winston Churchill cal-
led a grand forum of the nation. This
House must become a grand forum
of the nation where national issues
will be analysed, explained, discussed
and debated so that some consensus
can be arrived at and the country
can go ahead. It is in that context--
apart from the things which are
mentioned in the President's Address
and on all of which I cannot elaborate
in the short time at my disposal—that
I would like to raise one basic issue.
I want 1o raise an issue in this House
about the system that we have in
India. I am not talking about the
Presidential system because article 1
of my party’s constitution says that
the object of the Indian National
Congress is the establishment of a
socialist State based on parliamentary
Government so that the question of
parliamentary or other governments I
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shall raise in my party and not here.
But I do not want to raise a question
here about the working of Parlia-
ment.

In 1950 we adopted the Constitu-
tion, We adopted the Westminister
Model. In the last 30 years what has
happened is that we have not chang-
ed it, but the Westminster Mode] it-
self has been changed to a significant
extent that it is almost out of recog-
nition. Since I have made some study
of it recently, I would like to mention
four or five points about it. What
was that Westminster Model? Dr.
Ambedkar and others pleaded thatl
this country should adopt that Model.
That Model has been  completely
changed. Shall we go on adopling
the same Model? What were its
characteristics? The first characteris-
tic of that Model was that England
had no written Constitution, Now in
the last 30 years after the Treaty of
Rome and several other documeonts,
it can hardly be said that England
has no written Constitution and an
unwritten Constitution is the basis
of parliamentary government or
Westminster Mode] there, You may
be knowing that Lord Hailsham axd
Lord Scarman had pleaded that thece
should be a Bill of Rights and judicial
review. A Committee of the House
of Lords recommended it and that
report was almost passed. It was
said that Parliament in England was
supreme, In the last 30 years, ther=
has been such a remarkable change
that it is no longer true, For example,
the Common Market Referendum and
the devolution of more powers to
Scotland and Wales suggest that the
British Parliament is no longer sup-
reme. Then again a very signmificant
development is in the field of ihird
principle of Westminster Model,
namely, collective © responsihility.
According to the Westminster Model,
it was said that the Cabinet provi-
des a link between the executive and
the legislature; and as Bagehot said,
“It is the hyphen that joins and the
buckle that fastens " That is the link
of the Cabinet, but that Cabinet now
has destroyed to a large extent the
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principle of collective responsibility.
During the Common Market discus-
gion as many as 7 Ministers openly
campaigned against their own govern-
ment's policy; maybe for a short time.
I do not know whether Janata Porly
was in power there. But as many as
7 Ministers campaigned publically
against their own government’'s policy
and the principle of collective respon-
sibility was discarded,

The diary of Richard Crossman
shows that he leaked out many cabi-
net secrets and he justified it on the
ground that collective responsibility
of Cabinet is no longer the principle
of the Westminster Model. Then
again it was said that the Weslmin-
ster Model worked when there were
only two parties,

PROF. MADHU DANDAVATE
(Rajapur): Is this a Motion of
Thanks on the UXK'’s Queen?

SHRI V. N. GADGIL: It is a motion
for the education of Prof. Madhu
Dandavate, The two-party system
there no longer works. In the last
30 years, there has been a change,
Earlier, people voted either for one
or the other party. 98 per cent of the
Members  belonged to one or the
other party. Today that situation is
no longer there. The Scottish Nation-
alist Party and the Ulster Party and
a number of small parties are there.
The important thing is that the prin-
ciple of collective responsibility has
been destroyed. The government goes
on consulting and  agreeing with
minor parties so that they remain in
power. Then again the role of
courts has changed, They have be-
come openly political and started eri-
ticising the administration, passing
strictures on Ministers and even the
Labour Party's internal affairs were
sought to be regulated by courts. That
1s the development. But the most 1m-
portant development is the role of the
Prime Minister, I made a little study
of this. Frequently words like autho-
ritarlan and ‘caucus’ are used. 1

thought they were all original. But
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I find that all the British Prime Minis-
ters have been accused of authoritarl-
anism and having a caucus, With your
permission, I will quote one or two
instances. For example, even a weak
Prime Minister like Chamberlain, cal-
led an important Minister Hoare Ba-
lisha to 10, Downing Street and said:
“I won't disclose the reason. I want
your resignation in five minutes”. And
he resigned. When  McMillan was
Prime Minister, he called one nighi
seven Ministers and asked all of them
to resign, It was called ‘The Night
of Long Knives’. And then we are
told about the power of the Prime
Minister, Recently in his autobiogra-
phy, George Brown, a very important
Minister of Wilson's Cabinet has men-
tioned that the American Government
agreed to give economic aid on the
condition that certain economic poli-
cies should be followed by England.
One of the conditions was that the
British banks should be closed for
three days. The Prime Minister
straightaway went to  Buckinghom
Palace and got the order signed, Na
Cabinet meeting was called and
when  George Brown, Minister for
Economic Affairs. rang him up from
the House of Commons and said, *I
am the Minister for Economic Affairs
I do not know that the Banks are
going to be close for three days. What
are you doing? You are not consult-
ing the Cabinet,” the reply of Wilson
was; “It is not necessary for me to
call a Cabinet meeting.” Then some
Ministers gatheredq around George
Brown.
(Interruptions)

MR, DEPUTY-SPEAKER: You can
have your own say when you speak.

SHRI V. N. GADGIL: George
Brown said that they were of the
view that Wilson should consult
them. Then Wilson told him “You
are conspiring against me.”

(Interruptions)

SHRI V. N. GADGIL: What | am
saying is, an important decision was
taken without a Cabinet meeting.
The most astounding thing is—now
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it is public—that Mr. Atlee when he
was the Prime Minister decided to
manufacture the atom bomb, and
not only was the Cabinet unaware of
it, but even the Defence Minister
had no idea! That is the position of
the Prime Minister. The power, the
patronage and the prestige of the
office is such that there is an awe
about it. There is nothing authori-
tarian about it. I know a mumber of
people here—Janata Party Ministers
—who privately said one thing and
saig another thing in the Cabinet
meetings,. They have themselves
stated it. Therefore, the question now
is whether we should continue the
Westminster model which has com-
pletely changed now. That is the
basic jssue. I would like the House
to consider this so that we may
change it if necessary. What is the
experience? The experience is when
Parliament sits—and our Parliament
sits for the longest period; for 26
weeks in a year, there are only three
months when Parliament does not
sit, January, June and October—the
machinery of Government almost
comes to a standstill; if not frozen,
it gets shattered. Every-body looks
at Parliament. This is the experience
of everyone. Angq therefore, should
we. . .(Interruptions) I am not saying
‘abolish it’. Should we not improve
it? Is it really necessary? Can't we
adopt a suitable amendment so that
the procedure is changed consistent
with the role of this House? For ex-
ample, why should we have three
readings in this House, three in the
other House and then the President’s
assent? Why should these seven steps
be there? Can we not refer it after
one reading to some committee or the
other where if can be thrashed out?
Can we not make some concrete im-
provements so that the system does
not fail but improves? Why should
there be these seven steps? I under-
stand that in the Hindu law seven
steps are necessary for a marriage
to be efed. But for a Bill to
become an act why should there be
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a legislative saptpadi? It can be mo-
dified, Weo can go into committees. It
has been done jn Australia and other
countries. 'We can suitably adopt it.
But my apprehension jis that under
thig system the whole machine slows
down if not breaks. This is the time
when we must make some improve
ment. 7 am not talking on a party
basis. Therefore, my last appeal to
all sections of the House would be to
convert this into 5 ground forum of
the Nation so that national jssues
can be discussedq and debated here.
Some consensus can be evolved;
some solution can be found, Why
should there always be confronta-
tion? Let us confront with poverty,
with squalor and disease? Why should
we confront with each other? That
is my gppeal.

I am not g very eloquent speaker.
I do not know how to put things
across. But I want to narrate a
beautiful story which was narrated
by Vinobaji. 1 will narrate jt and my
purpose is done.

A professor of Bombay took g num-
ber of college boys for a picnic trip
to a remote village. The boys play-
ed there, ate their lunch, swam in
the river, amused themselves, In the
afternoon, the professor said: You
are gll BAs, MAs and post graduate.
You claim to be very intelligent, Let
me test your intelligence. Saying
this, he unfolded g map of India. He
held the map before the students
and then he tore it into pieces. Then
he tolg those boys: I will give each
of you one minute. Yoy pick up the
pieces and join the map, They laug-
hed and said that it was very easy.
The first boy came along. He tried
but could not do it. Then the second,
third, fourth came. They tried but
could not do it. Then came a gra-
duate boy. He said: They are all
under-graduate, I am graduate, I will
do it. He tried but could not do it.
Then came a post-graduate boy. He
gaid: They are all under-graduates
and graduates. 7 am a post graduate
I will do it. He also tried but ceuld
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not do it. Then came the last boy. He
:said:I can do it because I am a spe-
cialist in geography. He also tried
‘but could not do it. When all this
was going on, a young lad of 10 or
12, a kisan’s son, illiterate, covered
-with dust, ill-dressed, hesitatingly
came forward and said: Shall I try.
The boys from Bombay laughed at
him. They said when they could not
do it, how an illiterate boy could do
it. The professor said: Let him try.
What is the harm? The boy walked
with hesitant steps, picked up the pie-
ces, and in less than half-a-minute
joined the map. The professor and
the bavs were surprised. The profes-
sor said: These college boys from
Bombay could not do it. Son, how
could you do it? The boy said: Sir,
when you held the map in front of
the boys 1 looked behind the map.
Behind the map was the picture of
a man, I joineg the man and the map
joined automatically.

My appeal therefore, is: let us
come together: let all parties of
India come together so that we can
join each other and make this coun-
try, this ancient land of ours once,
again a great and mighty Nation.’
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W a9 F oged, o ¥ o
WR T W A s ¥ e afgr
w1 afcw fear | ST wggw fean
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qGg gATE aW & faudr &l & Rl
T FgareE F< faam -

Is it the Government that works?
oF g w1 faefodww g
fFar mar, w9 R dww iy
f& ag o 7@ 2, 3@ wfoufemr
& & N TEw 41, g & 39
AN EA AR S

o YURIAR EATH : : TF I AGH
RAHE . . . (vmEmumw) . ..

ot 7 fem wwt @ W S
¥ wreaw ¥ gl gl ag
¢ v ag dfad= nga W w9 wigh
Ft 7G & awr | frew 13 AT F
TR A A F A A W AW F
T F1 75 & o aga g0 fmar §
W s R qw A wfw @
PR aorwrm e wmaw ¥
WEWE IRMI W IO W g,
e SewT agr g | Wi 3R fam
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TS WIgT WISl ¥ A T[T Fq«@qT
R, & 37 wiwst #t fefe 7 v,
afeT ag ara & § & oo gae qm
FY S [ANT WEAWHAT §, W F
sREEer a7 & g8 0 99 &
ITH! S T AgT QIR ET & | W
W F FAT T FA AG g, Fraw w1
gareT faedt g & 7 & @
g v § ... (=)

S TARAAIT wreay (T247) :mfeat
TR TR

ot 7aw fene wwi: ag 1€ @
AT AGl &, AFFA F1AT F HWTT F F1E
qrAT-ZI3E I AE gAT g, fasreh #v
IITET TAAT AT & | F1A9 H HATT
¥ e & Frea@y a= T@ gu g )
o F AT FogHEA AT grATT
AEAAGALE | FIAT & WWIT & @iee
F F@EE TT T & @ § W g
ST AAYT TUN §—F1aT, HHE i
fastell—aT 1 FomaT 7@ @ & |
ey o 2w %t soifa & fag 4 e
TA@HIE & | TEmfEar 3@ s
agt @< &l &, 9T for s
arafeET FEY & | IAET A AwT w4
BATY ITATEET 1 FH TG HT B §—
oTeT Sft, 9% a9 & w7 & FF @

sl TATAAT WiEE? ¢ GRS AT
Fg@E?

ot A fevie vt : S
qr fr gk 3w & wwe< fred g9 oY
wifes &a ¥ aoet gt &, ag T
AU H oFfERE ) @ at gee
ot g7 * faoma ® fadyr 9, s R
T &9 ¥ TORT OT gaty ST oy §
few ag wdr s et fis ez gdg
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¥ oY g T8, T O gETe-ATA @
IR gAH T Agf | g ¢
qofiee 038 § @ a9 A agy AR
TF A FG T | K 9y FE AR
f& ag st gfwa s fomar o @ 9T
fF oz g w9 T w0
It it the Government that works?
T 1T FT WSTHIT &1 AT § W}
AT T aear A feafy & fafeae
R 9% gz gan § | (smEe)

=t TATANT WAt 0 A gu
TR

MR. DEPUTY-SPEAKER: Mr.

Shastri, you hear him. You repudiate

when you speak, You can oppose

when you speak.

st waw fewie wai : wive @
I FY FEA § | FEIEOT & QU S
grg-grg W1 ghom, wfeEmr §k
qNEErE &, I F gr F faw o
Tz zo10 7 § | gt Ak mfe-
arfadi & fow da-get +9A § afd
AT GgEIA #Y aga A ¥ @ H_y
ST E L | W W AW H ATEAIE &
SR GTAT FT WIAAT TEHE F@ § W
o & e GaT &9 o § e T
A wrar § an faws @ arel F agt
qT T AT #7 HIE A1 A @ T oA,
Al 9 ST FT UK 97 |

JuTeRE ARwed, ¥ ag T Agar
g & ag it 4=aaTE T S aw g g,
THET g9 AT FY WA FET G | TWh
arg @ & qgf UF a9 W o FE@w
e g AR A A A g R g A
F e et zal & & oA oy
TET THWATY § HTH FT ALY, Ew
F© waw AT TR | wdt st N g
frafFemi s At A sg @ € 1 AW
& frrar &l g€, W Qun @ § s
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rq’-} Faw ferT wai) MR. DEPUTY-SPEAKER: Hon.
members present in the House, whose
e fadefy 7 & @ 3 T amendments to the Motion of Thanks
qrmE (sawaw) o have been circulated, may if they
- N o 3 desire to move their amendments,
T ¥ & A AFIT & Fal 7 el gy send slips to the Table within 15

{1 W gq L wfAar o T 4t WX minutes indicating the serial nume
- 8 ® bers of the amendments they would

9q f& 17 ardw F FFgT F qTHATT like to move,
TERRIT ! QAT LA
®I§ qgAT AHT fHA T H areH st T farerre qrEE (FAY)

WA N o gT m § | owEw § & ywma Far §o—
I A 7g & o P WA,

ot 7 FrclY T 9w i oy, A fis wema & ww § ag W

S T T T L S
T ATy €Y, IAH! AT ¥ WETEE “freg % 3 f wifawmaor ¥
¢ faar & 1 oft o S 7 A N9 ®iT ¥ dag A
faat $o ST &, O g AT IHF AT FETT § T & F7
qU TG AR TR AT R Ag & g geore g fear mar g
G g T | §F fainft & 99 AR (1)

¥ 77 9% W TE W F feamt B

TR & Al wEAY i S S fr s & s # o W

wown fr wiiT (wnf) A framw dw o, Wi —

S Ew @ | 7 wHfe S TR “fipeg @ § FF wfawmor ¥
TgT, TqT AT HEATAT W fwar S Ry § faaroda
T FT ATRT WY § FH 9 9 A #fagf #Y wear T
FiegTaey STH AT § 7@, L Fiegleed W ®T Feow Tel
wrwA § A8 | Tafay i ag /e fE far mar & 1" (2)
ag #FT 91 T & fawe Ay - .

AT A AT A g Fﬁmmmﬁugaﬂq
T F yure T oA ¥ feem wa, e —

a1 & o 6w oy s e W& “faeg @z & fr wiwwmeor &
Y mywm A wWaaFgEw @ FREgT G & Ay
f& feam ofew &t & @9 §, ‘e wToe Y, frad &€ oo
Fgr R i F a9 sy @ A s a3, faer
wqa § 6 ag awre ™ wa § | fade & g7 (3)

B A AAAT FY FAAC AfHa fwaTa o, weiq —
SITET § ¥ 3w T Hog< oar § fF N

2 7 WYE T FTATATE &Y g oot fg @ 7 wiawmen &
. A § FA W e

e it & s ol 8  fore g€
@Rl F e ¥ @ s W wr e W fear

A TR | | wr g (4)
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ff s@m@ & W= ¥ oy Wiy
mi,m‘fq:——

“frg @3 ¢ 5 wfvwmew &
gfaq ®r aadt g savafa,
AT WX M ¥ =T
THeY &1 SR Y e
mr g’ (s)

f& s & wa § ag W
wig, watq —

‘g &g & 5 wfawmeor &
T &1 AIfeq & FTe0r 3w HF
oifgs guATET F @7 &7
Joorw gt fwarmarg)” (6)

fe s & o= § ag W
' WA, w4y —

“forg @2 & f& wfawmaor &
suE HAt & At fEg
5

“frey @7 & f& wfwwmoor ®

v Afeew favafaae
% or@l #1 grew & fae
TN F Jeow AE  fear
mr & " (8)

fe s & o § a8 WW
l‘l'ﬁ,ﬂ‘ll‘i'(‘[:-—-

‘freg @7 ¢ f& wfawmew #
dfgam & fA3ws fagmal &
farda g5 gt & wafa
¥ FmET ¥ mgamar @
Tt g & Afe &
e i fearwar 1" (9)

on President's  gi4.
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fAfre graws a@gel &
gt § dgew Sy @A
¥ @I # WEETAT HT
Joorg g fear mar g
(11)

fe s & o ¥ a¥ W
ag, 7ufq —

“fog @7 § & wfawmw &
ufrard @« 9T g ATl
100 AT 0 & &9 FT
UFA & g g R faw g
frReY &1 S ag g 1"
(12)

f& s & o § a8 W
W@, i -—

“feg &z ¢ & wivwmw &

14 W, 1980 ¥
TRER # gy dW@ ¥y
w1 £ I T §, frd
gferwr ot s awew
gfeq aror gt @ W
" (13)
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fe s & w=r ¥ 7g v

o, kR —

“faeg @ g & wfqwreor §
avge Ieuifaefaal, gfem
wfgsfal sk & +%-
Fifeat /1 q@ieq fFY o
w1 IG TG &\ (14)

fE sears & o § ag oter

:q‘!ﬁq L

“forg @7 § fF wfvwmo &
TIOa W AT W AT
fadelt wrtew # gfewa
e & ToAI  SgfEadl
F AR T JaTfagR A
fagam fad # drqu, waam,
qregataT,  FEEAr  F
gheoat sk o #§ wfa-
Frfgat ®t gearAi w1 AT
g oFr A g 1" (63)

SHRI K. A, RAJAN (Trichur): I
‘beg to move:

That at the end of the motion,

the following be added, namely:—

“but regret {ihat there is mo
mention in the Address as to the
ways and means to give jobs to
the unemployed youngmen and
women.” (15)

That at the end of the motion,

the following be added, namely:—

“but regret that there is no
mention in the Addres of the
need for introduction of payment
of allowance to registered unem-
ployed as is in vogue in West
Bengal and Kerala.” (16)

That at the end of the motion,

‘the following be added, namely:—

“but regret that there is no
menilon in the Addresg of the

Address

need for abolition of contract
system iri such jobs as are of
perenmal mnature ‘in the various
public sector undertakings.” (17)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address,
there is no mention about main-
taining the real federal charac-
ter of the country in the changed
politica] situation.” (18)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address,
there is no mention about the
dapger Yo the Indian economy
due to increasing concessions to
foreign monopolists.” (19)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there is no mention about any
radical lang reform measures.”
(20)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there is no mention gbout the
inclusion of the right to work as
a fundamental right in the Con-
stitution.” (21)

That at the end of the motion,
the following be added namely:—

“but regret that there is no
mention in the Address of any
proposal as to how regional
imbalances could be removed”
(22)

That at the end of the motion,
the following be added, namely:—

“but -regret that there is no
assurance in the Address that
within the span of five years the
Government shall provide drink-
ing water to all the rural and
urban people of India where
drinking water is not available.”
(23)
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That at the end of the motion,

the followlr.:g be added, namely:—

“but regret that there is no
mention in the Address for the
well-being of millions of our
children who have been deprived
of even basic nutritious food.”
(24)

That at the end of the motion,

the following be added, namely:—

“but regret that in the Address
there is no mention about
amending the Industrial Dis-
putes Act as to strengthen the
industrial relations.” (25)

That at the end of the motion,

the following be added, namely:—

“but regret that there is no
mention in the Address regarding
the introduction of workers
participation in the manage-
ment.” (26)

That at the end of the motion,

the following be added, namely:—

“but regret that there is no
mention in the Address about
the functioning of the Indian
Labour Conference.” (27)

That at the end of the motion,

the following be added, namely:—

“but regret that there s
not even a hint in the Address
that there will be any radical
structural reformi or socio-econo-
mic changes without which the
problems causing havoe on the
life of the toiling masses can
never be solved.” (28)

That at the end of the motion,

the following be added, namely:—

“but regret that the Address
is not only uninspiring and col-
ourless but is one that holds out
the bleak prospect of the con-
tinuation of the discredited poli-
cles in the interests of the
monopolists and other exploi-
ters.” (20)

on President’s, 318
Address

That at the end of the motion,

the following be added, namely:—

“pbut regret that there is no
convincing indications in the Ad-
dress of any change in the
economic policy to bring dowm

prices or even to arrest the
growth of unemployment.”
(30)

That at the end of the motion,

the following be added, namely:—

“but regret that the Address
completely ignores the mono-
polists and similar other exploi-
ters, not to speak of taking any
effective measures to curb them
or to prevent the concentration
of economic power.” (31)

That at the end of the motion,

the following be added, namely:—

“but regret that the Address
does not take any serious note of
the fall in prices of agricultural
commodities nor does it propose
any concrete measure to ensure
remunerative prices to farmers.”
(32)

That at the end of the motion,

the following be added, namely:—

“but regret that the Address
does not propose any effective
measures for the distribution
of essential commodities at fair
prices to the poor people.” (33)

That at the end of the motion,

the following be added, namely:—

“but regret that the Address
does not mention the plight of
the millions of Indian women due
to their inequal special and eco-
nomic status, ever-increasing
burden of dowry, almost total lack
of employment opportunities,
utter lack of education and the
existence of terrible rate of illi-
teracy and steps to improve their
lot, despite the fact that the In-
ternational Women’s Decade 1is
gtil] continuing.” (34)
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That at the end of the motion,

the following be added, namely:—

‘“but regret that the Address
does not promise inclusion of
Nepali and Manipuri languages
in the Eighth Schedule to the
Constitution.” (35)

That at the end of the motion,

the following be added, namely:—

“but regret that the Address
fails to mention that the stabili-
ty, the nation today needs, can
never be brought about without
improving the living conditions
of the masses and ensuring them
a better life and social justice.”
(36)

That at the end of the motion,

the following be added, namely:—

“but regret that the Address
is totally silent on the need for
radical electoral reforms. nota-
bly the replacement of the pre-
sent electoral system by a system
of prbportional representation.”
(37

That at the end of the motion,

the following be added, namely:—

“but regret that the Address
does not show any concern over
the unprecedented play of money
power in elections and otherwise
also in the political life of the
country.” (38)

That at the end of the motion,

the following be added, namely:—

“but regret that while touch-
ing on the Centre-State relations
the Address makes np promise
whatsoever to grant greater au-
tonomy to the States or to incre-
ase their economic powers or
provide them with greater res-
ources or their developmental
and other nation-building activi-
ties.” (39)

Address

That at the end of the motion,
the following be added, namely:—

“but regret that the Address
does not indicate that the police
and the civil armed forces will
be reorganised to give adeguate:
representations to the members
of the Muslim minority com-
munity.” (40)

That at the end of the motion,
the following be added, namely:—-

“but regret that while assur-
ing the Freedom of the Press,
the Address does not see the:
need for ending the control of
the Big money over the press,
nor does it give any assurance
that there would not be any
covert attempt to influence the:
press and to make it fall in line
with the Government.” (41)

That at the end of the motion,
the following be added, namely:—

“but regret that there is no
mention in the Address of intro-
ducing a comprehensive legisla-
tion protecting the rights of ag-
ricultura] workers.” (42)

That at the end of the motion,
the following be added, namely:—

“but regret that there is no
mention in the Address of any
concrete proposal to remove the
acute shortage of power.” (43)

That at the end of the motion,
the following be added, namely:—

“hut regret that there is no
mention in the Address of any
essential step to check activities
of communal forces jn the coun-
try.” (44)

That at the end of the motion,
the following be added, namely:—

~ “hut regret that there is no
mention of any concrete siep jn
the Address to meet the alarm-
ing law and order situation in
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various parts of the country and

connec problems of the peo-
e (43

That at the end of the motion,
the following be added, namely: —

“but regret that there is no
mention in the Address of the
need to take over the big mono-
poly houses for strengthening
the national economy.” (46)

That at the end of the motion,
the following be added, namely:—

“but regret that there is no
mention in the Address for im-
plementing the Rath Committee

Report of working class cost of
living indices.” (87)

That at the end of the motion,
the following be added, namely:;—

“but regret that there is no
mention in the Addresg for deca-
sualisation of casual labourers in
the major ports and railways.”
(68)

That at the end of the motion,
the following be added, namely:—

“but regret that there is no
mention in the Address to stop
mechanisation in labour-intensive
industries such as matches, coir,
leaf and tobacco.” (60)

That at the end of the motion,
the following be added, namely:—

“but regret that there is no
mention in the Address to give
immediate clearance to various
hydro-electric power projects in
view of the present acute power
crisis.” (70)

That at the end of the motion,
the following be added, namely:—

“put regret that there is no
mention in the Address to evol-
ve an efficient machinery for

Address an

That at the end of the motion,
the following be added, namely:—

“but regret that there is no
mention in the Address for bring-
ing an integrated social Insu-
rance Scheme for the workers
all over the country.” (72)

That at the end of the motion,
the following be added, namely:—

“but regret that there is no
mention in the Address for
evolving a regional minimum
wage in industries like cashew,
handleom and bidi.''(73)

That at the end of the motion,
the following be added, namely:—

“but regret that there is no
mention in the Address that the
National Security Act will not
be used against the working class
to suppress their struggle.”(74)

That at the end of the motion,
the following be added, namely:—

“put regret that the Address
does not mention about stream-
lining the public sector industries
and improving their perfor-
mance.” (75)

That at the end of the motion,
the following be added, namely:—

“put regret that the Address
does not mention about establish-
ing price-parity between agricul-
tural and industrial goods.” (76)

That at the end of the motion,
the following be added, namely: —

“put regret that the Address
fails to assure that lock-outs,
closure and lay-off would be
banneq and workers’ rights would
be protected against all incur-
sion.” (77)

That at the end of the motion,
the following be added, namely:—

“put regret that the Address
fails to assure jmplementation of
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the recommendstions of the
Gujaral Committee for Urdu and
the need to recognise Urdu 35 an
additional official language in
severa] States” (78)

That at the end of the motion,
the following be added, namely;—

“but regret that the Address
fails to mention any steps to
protect the handloom = weavers
from acute unemployment.” (78)

That at the end of the motion,
the following be added, namely:—

“but regret that the Address
does not take note of the demand
for the nationalisation of sugar,
textile and drug industries in
the interest of common man”
(80)

That at the end of the mwotion,
the following be added, namely:—

“but regret that the Address
overlooks the fact that there is
stagnation and even decline in
many branches of the economy.”
(81)

That at the end of the motion,
the following be added, namely: —

“but regret that the Address
does not take mnote of the fact
that although the national in-
come is increasing in interms
the current prices but in real
terms or in interms constant
prices, both national income and
the per capita income are show-
ing a decline.” (82)

That at the end of the motion,
the following be added, namely:—

‘“but regret that the Address
does not take note of the fact
that funds allocated for agricul-
ture and irrigation in the rural
areag go to the benefit of mainly
the rich while the poor sections
:re, infact denied these benefits,”

-~ {88) '
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That at the end of the motion,
the following be added, namely:—

“but regret that the Address
does not see the fact that the
radical change in the credit poli-
cy of the public sector banks
with a view to helping those in
the rural areas who need the
financial assistance most.” (84)

That at the end of the motion,
the following be added, namely:—

“but regret that the Address
does not record its appreciation
of the radica] land reforms car-
ried out ang still being continued
by the Kerala and West Bengal
Governments led by the Left
and Democratic forces.” (85)

That at the end of ths motion,
the following be added, namely:—

“but regret that the Address
does not warn the Government
against the dangerous theory of
seeking economic and industrial
development by appeasing the
monopolists and other vested in-
terests.” (86)

That at the end of the motion,
the following be added, namely:—

“but regret that the Address
does not take note of persuing
the lincensing policy in order
mainly to serve the interest of
the monopolists.” (87)

That at the end of the motion,
the following be added, namely:—

“but regret that the Address
does not propose an end to the
policy which legalises unauthori=
sed expansion by the industriali-
sts in violation of the Indus-
tries (Development and Regula-
tion) Act” (88)

That at the end of the motion,
the following be added, namely:—

“but regret that the Address

does not take note that the FERA
measures - are not faithfully
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enforced and that they are be-
ing allowed to be defied by the
multinationals,” (89)

That at the end of the motion,

the following be added, namely:—

“but regret that the Address
does not warn against the reck-
less signing of the technical
“collaboration”  agreement with
the West, nearly 500 such agree-
ments having been singed or
sanctioned during the last one
year.” (90)

That at the end of the motion,

the following be added, namely:-—

“but regret that the Address
does not show any awareness of
the fact that in the name of
‘“technical know-how" the mul-
tinationals are trying to further
penetrate into the Indian econo-
my, stalling the self-reliance.”
(81)

That at the end of the motion,

the following be added, namely:—

“but regret that the Address
does not take serlious note of the
protectionist policy of the West-
ern countries, particular’y the
European Economic Community,
nor does it propose any effective
measureg to meet the situation.”
(92)

That at the end of the motion,

the following be added, namely:—

“but regret that the Address
does not propose any curb on
the drain of our national resour-
ces as a result of the return of
profits, interests, royalty divi-
dends ete., by the multinationals

from this country.” (83)

That at the end of the motion,

the following be added, namely:—

“but regret that, while our
trade deficit iz mounting, the

on President’s
Address

Address does not propose any
measure to meet the situation
so that our foreign exchange are
not dissipated.”  (84)

That at the end of the motion,

the following be added, namely:—

“but regret that the Address
does not see the need for drase
tic curbs in profits by the mono-
polists including foreign mono-
polists in our country but on the
contrary prefers to leave the
field free for their profit-hunt.”
(95)

That at the end of the motion,

the following be added, namely:—

“but regret that the Address
does not mention about reduc-
ing the voting age from 21 to 18
ag voiced by the millions of
youths in the country.” (96)

SHRI CHITTA BASU (Barasat):
I beg to move:—

That at the end of the motion, the

following be gadded, namely:—

“but regret that the Address does

not contain,—

(a) Any coherent, integrated
and all comprehensive action
programme to reverse the process
of drift in the national economy
away from the nationally accept.
ed goaly namely economic in-
dependence and self-reliance;

(b) adequately firm commit.
ment to consistently fight against
machinations of the World Camp

. of Imperialism colonialism and

neo-colonialism which aimg at
perpetuating its political and
economic strangle-hold over our
country and creating new areas
of tensions in this region to meet
the requirements of their global
strategy.”  (47). '
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ot o fog wewg  (wiweT) fis weamer & wy F g Wy w@
& sy w@r fo— wefy —
fr s & W= ¥ ag o “Freg @z § 5w ¥
'ﬁ:m:— ﬁm’w'mﬁﬁ’
“figy d% § fr wfvwreor ared, e, g,
faed ant % fag =0 | A W
Wk Tsg YA ¥ AeiEwm ¥ & g
60 srferarer oY & wr<eTor W & aut FToETA-
w1 o S g & 1 forw, dwifors,  wnfaw
(48) Wk Temfoe 93T
. : FA ¥ foq wraws
fe s & w0 ¥ ag WM e ST ST AT
N, S e i v @ g 1
“feg @z & f@ afawmeer ¥ (52)
farear w1 S & @ &

fret it & faq  faefta fe weama & wa ¥ ag sy wd,
g SR Frie weE oy —

AR (49) s, ATfa, gt Forfera,

S > Farel Fifeat, wrs wifead,

" oy o <o e, e, e,
“ #arey, fawel wwaal wrfg ®1
ferg @z § fw afwwmeor & Gt gfmr W g

fre? =1 W @
fewrfat &  wqEwr
# free @l & fau
¥ AT N qEf &

afaat wqgfae  seenfagl
FY IUAe §, WA FO q9T
gt Famt, s fagm -

e, 498 W SATHT qeqTHT
VT ¥ ¥1E I % ofafrfier @ wr W
w& & " (s0) voorg T 81" (53)
R ﬁﬁmﬁ'*ﬁa‘qw ﬁmt*“&mw“ﬁ
ma ﬂ'ﬁ'{:——- oy —

“forg aT & & wiwwmeo & ‘g @T & e wiowmoor &
ﬁ'@m% mm‘ m,m’ hﬁﬂfﬁp
fore &Y ¥8 weafuw q@%fi‘l‘qmﬁwmﬁ
faa® wyY & fag ST GfAaTg TR K W A

SAHen ® g ¥
R F wWrEw W
nf sow T &
(s1)

g g § fowd § quar
IqTET AT TH g7 Pl WK
Jait *Y ey fwwpwr wraet
T TR W W 17 (54)
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fis e & Wiy ¥ o Wyr wm@,
aqiq =— °

“feg @3 ¢ fE wivwmeor &
ARAGTE FIRTAL AT A
FTHIT 31T I4TH  HIT@MT,
fzew  wifew, fad
Fifaw corfaq F& &1 w0
IR i g (55)

fir wewd & wig § ag W awd
oty —

“fary @x § F s ¥
fray, gewmEl, ¥, Fgr,
7 W7t mfs i ".’%rmm,‘
T FHE AT AITATG,
q@ I wife & FEE T
I FATC HAT A wYHT
oFeY & vardft afe®re g
A FT HE Jeorw AG gV
(s8)

fs wena & wa § ag Wy W@,
YT —

“freg @z & sfawmae &
apedn Al § o
gfaaTg TETA ®W F KL
I g g forad ¥ e
ganmfaat wYT detga aray
w1 qoraen FL @ 17 (57)

f& gg & ﬂ"ﬂﬁll! Wy W,

i

“feg @x & 5 wfwwmor #
wigfwr arfaf Y wq-
gi SqoTfaay € gqa
¥ wwwa gt dare v
W Tegar fawaan &) gar
wx &7 € Ivem AgY &
(s8)
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fis yed & 57 # ay W o,
L omaly —

“freg @ ¥ & wfrwmaor &
T i Y FAgTT a7
wfeat 1 qt § afeafa
A, 9% g sSwonfy
#r gfaad W ol 9
. qafu® qrafaai € H
T AT w1 A Ieow Agf

8" (59)

fe sanT & v # ag ww W@,
ﬂ'lﬁq:-——

“firg @x § 5 sfwameor #
gy st faggfa
anfeat & foq wroAw £
s & faeg I9F w7
oIRET #1 Usgfain o
w1 w7 F1E Iow g 1
(60)

fF o & 5w § ag o wmw,
R

“fieg @ § ¥ whingoor §

SR €

saenfeat & faw  svcfamr

qat # i 7§ F Wy o

w1 #1f I a1 (61)

fe ey ¥ 7 T ag wvgr w
_e —

“fig a4z & fw wfewmger §
wigfer  sfird/sepafr
Jrofa Wi Wwmiw &
s ot & g feg ar
@ wreww o @ oy oy
w gfaami & faeg ¥
wfasmel g7 0w smE *
fee aifrafs dwes arr
v s T 17 (52)
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SHRI BHOGENDRA JHA (Madhu- status including the status of an

bani): I beg to move: additional official language in
several States” (115)
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That at the end of the motion, the
following be added, namely:—

“but regret that the Address
does not mention specific steps
for fully enforcing provisions of

That at the end of the motion, the
following be added, namely:—

“but regret that the Address

laws relating to abolition of
Bondeq Labour money lending
and debt-cancellation, land ceiling
and tenancy etc. within a - fixed
time-limit.” (64)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address
does not contain any assurance
for full democratic rights to the
people, particularly to the
workers, peasants, studentg and
youth and employees in their
legitimate struggles against high
prices, for remunertive prices to
peasants, for full employment, for
radica) agrarian reformg and for
other demands™ (65)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address
does not specify concrete steps
for ensuring remunerative prices
for agricultural produce parity in
the prices of agricultural produce
and industrial goods, fixing the
maximum limit of 15 per cent
between the prices paid to the
primary producers and those
charged from the actual con-
sumers ensuring distribution of
all essential commodities through
a net work of public distribution
system.”  (66)

SHRI G. M. BANATWALLA
(Ponnani): T beg to move:

That at the end of the motion, the
following be added, namely: —

“but regret that there is no
mention in the Address of the
recommendations of the Gujral
Committee for Urdu and the need
to give Urdu its due and just

failg to indicate any proposal and
time-bound programme to enable
the Muslim minority to secure
econimic and educational justice
and fair participation in Govern-
ment and other services.” (118)

That at the end of the motion, the

foliowing be added, namely:—

“but regret that there is no
mention in the address of the _
interim report received by the
Government from the High-
Powereq Panel for Muslims,
Minorities and Backward Classes
set up under the Chairmanship
of Dr. Gopal Singh, and the steps
taken to implement the recom-
mendations.” (117)

That at the end of the motion, the

following be added, namely:—

“but regret that the Address
fails to assure that the Minorities
Commission will be expeditiously
armed with adequate statutory
powers.” (118)

That at the end of the motion, the

following be added, namely:—

“but regret that the Address
fails to condemp the increasing
number of the incidents of police
atrocities on the undertrials and
other weaker gections.” (118)

That at the end of the motion, the

following be added, namely:— .

“but regret that in the Address
there is no mention about eradi-
cation of unemployment in the
country anq for giving unemploy-
ment allowance fo the educated
unemployed.” (120)
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That at the end of the motion, the

following e added, namely:—

“but regret that no mention
has been made in the Address
regarding growing unrest among
studenty and in university cam-
puses, and steps contemplated
to restore and maintain atmos-
phere conductive to proper
attainment of education.” (121)

That at the end of the motion, the

following be added, namely:—

‘but regret that the Address
fails to take cognisance of in-
dustrial wunrest, as also unrest
among Governmental and public
sector employees, and the need
for concrete steps io create a
better industrial and working
climate.” (122)

That at the end of the motion, the

following be added, namely:—

“but regret that no mention
hag been made in the Address of
the miserable plight of those
living in slumg particularly in
metropolitan cities and the need
to provide them with facilities
for a decent jife.” (424)

That at the end of the motion, the

following be added, namely:—

“but regret that the Address
fails to recognise adequately the
need for devlopment of tourism.”
(425)

That at the end of the motion, the

following be pdded, namely:—

“but regret that the Address is
silent on the need to replace the
present electoral system by a
gsystem of proportional represen-
tation.” (428)

That at the end of the motion, the

following be added, namely:—

‘but regret that the Address
does not assure that the Central
Government would recognise the
Moplah Rebellion of 1921 as
freedom struggle.” (427

on President’s 3 24
Address

That at the end of the motion, the

following be added, namely:—

“but regret that the Address
does not assure early commence-
ment of the work of Calicut
(Karippur) airport.” (428)

That at the end of the motion, the

following be added, namely:—

“but regret that there is no
specific mention in the Address
of the intense communal violence
against the Muslim Minority in
several parts of the country like
Moradabad, Aligarh, Allahabad,
Delhi and others and the Address
fails to indicate what steps the
Government propose to take to
maintain law and order, com-
pensate and rehabilitate the un-
fortunate victims of violence,
punish the police officials and
other authorities responsible for
biased attitude and dereliction of
duty and promote communal
amity and harmony.” (558)

That at the end of the motion, the

following be added, namely:—

“but regret that the Address
makes no mention of the un-
justified and high-handed closure
of the Aligarh Muslim University
since January 31, 1981, the re-
pressive policy against students
carrying on peaceful agitation
and the large-scale arrests of the
students and fails to assure
immediate re-opening of the
University to save the academic
year of the students” (560)

That at the end of the motion, the

following be added, namely:—

“but regret that the Address is
gilent about the failure of the
Government hitherto to substitute,
the present enquiry into Morada-
bad communal violence which is
being conducted by a District
Judge by a judicial enquiry by =
gitting High Court Judge, ag pro-
misseq by the Government,” (561)
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That at the end of the motion, the

following be added, namely:—

“but regret that the Address
failg to assure that in deference
to public demand and gravity of
the matter, & thorough C.B.L
mquiry will be instituted into

infamous ‘spiritscandal’ of
Kenla and Tamil Nadu.” (562)

That at the end of the motion, the

following be added, namely:—

“but regret that the Address
fails to assure that the Govern-
ment would order closure of
Israel Consulate in Bombay in
view of the continued deflance of
world opinion by the Zionist
State of Israel” (563)

That at the end of the motion,

the following be added, namely:—

“but regret that the Address
fails to assure speedy implemen-
tation of the agreement between
the Junior Doctors’ Federation of
Delhi and the Ministry of
Health.’ (589)

That at the end of the motion,

the following be added, namely:—

“but regret that in the Address
there is no mention about the
contradiction in Government po-
licy in assuring the Muslims of
adequate participation in police
and other /Government services
on the one hand, and action taken
against officers responsible  for
specific mention in an advertise-
ment that at least 46 Muslims
would be recruited in filling up
155 vacancieg in CR.P.F. from
Hyderabag proper, on the other.”

(590)

That at the end of the motion,

the following be added, namely:—

“but regret that the Address
fails to assure that the‘ Govern-
ment would introduce necessary
legislation to delete Article 44

FEBRUARY 20, 1081
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ifrom the Constitution in view of
the strong opposition, especially
by Muslims, to the imposition of
any common Civil Code and in-
tervention in their Personal
Law.” (591)

SHRI BAPUSAHEB PARULEKAR
(Ratnagiri):

I beg to move:

That at the end of the motion,

the following be added, namely:—

“but regret that in the Address
there is no mention of any posi-
tive steps to curb the fast dete-
riorating law and order situation
in the country resulting in mass
murders of Harijans, industrial
workers, innocent men and wo-
men and alarming rise in crime
rate.” (210)

That at the end of the motion,

the following be added, mamely:—

“but regret that there is no
mention in the Address of any
positive policy or programme
towards improving the living
conditions of Harijans and Adi-
vasis who constitute a large bulk
of the population of the country
and to protect their life and pro-
perty from the atrocities, whlch
has risen in great proportions.”

(211)

That at the end of the motion,
the following bz added, namely:—

“but regret that there is no
mention in the Address of the
communal riots that shook the
country in last one year and
failure of the Government to
check these communal riots and
bring the culprits to book. (212)

That at the end of the motion,
the following be added, namely:—

“pbut regret that there is no
mention in the Address of the cri-
minal assault, atrocities, rape on
women in the country and failure
of Government to check this
crime.” ) (213)



That at the end of the motion,
ihe following be added, namely: —

“but regret that there is no
mention in the Address of acts
of blinding done by policemen
in Bhagalpur and acts of maiming
done by police officers in Vara-
nasi and failure of Government
to take effective steps in this con-
nection.” (214)

That at the end of the motion,
the following be added, namely:—

“but regret that there is no
mention in the Address of any
measures to control the growing
inefficiency, corruption and nepo-
tism in the bureaucracy which is
going gtronger day by day and is
detriment to the interest and
well being of the country.” (215)

That at the end of the motion,
the following be added, namely:—

“but regret that there is no
mention in the Address about
the effortg made by the Govern-
ment to find out a solution to
boundary disputes in wvarious
States of the country and espe-
cially to very old Maharashtra-
Karnataka boundary dispute.”

(216)

That at the end of the motion,
the following be added, namely:—

“but regret that there is no
mention in the Address about
the controversy in regard to
the Presidential Systemm and par-
liamentary system suitable for
thig country.” (217)

That at the end of the motion,
the following be added, namely:—

“but regret that there is no
mention in the Address about
the failure of the Government o
make endeavour to secure for the
citizens a uniform civil code
throughout the territory of India
ang thus implement the Directive
Principle embodied in article 44
of the Constitution.” (275)
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That at the end of the motion,

the following be added, namely:—

“but regret that in the Address
there is no mention about
the failure of Government to take
effective steps in making of ap-
pointments to services and posts
in connection with the affairs of
the Union or of States for the
economically backward and to
make suitable changes in the
Constitution.” (276)

That at the end of the motion,

the following be added, namely:—

“but regret that there is no
mention in the Address of any
positive policy or programme for
electoral reforms and make
changes in the election laws of
the country.” (277

That at the end of the motion,

the following be added, namely:—

“but regret that in the Address
there is no mention about the soar-
ing prices of essential commodities
and of any positive definite and
effective measure to curb the
price rise and artificial scarcity
of essential commodities which
hits hard the common man par-
ticularly the poor and the middle
class.” (278)

That at the end of the motion,

the following be added, namely:—

“but regret that in the Address
there is no mention about the
need for providing unemployment
allowance to the educated un-
employed,” (279)

That at the end of the motion,

the following be added, namely:—

“but regret that the Address is
almost silent on the need and
nature of educational changes for
the building up of a truly lite-
rate, well educated and enlight-
ened citizenery for the health
and progress of the Indian
polity.” (280)



839 Motion of Thanks FEBRUARY 20, 1961 on President’s  g40

Address
[Shri Bapusaheb Parulekar] cies and to take effective
That at the end of the motion, ::?;:_“i: c‘;z;reub mggnting ar-
the following be added, namely:— waticoie St Donets bt o
try.” (565)

“but regret that in the Address
no meation has been made to

start construction of Aluminium That at the end of the motion
Project at Ratnagiri in Maha- the following be added, namely: —
i o it repst et thre s o
mention in the Address gabout
cade.” (281) the failure of the Government to
That at the end of the motion, :-?:g dgzizta gﬁigesm:mtiraﬁf::;
the followi be ad amely: — 3 " .
ok ded, namely pusine judges of High Courts in
“but regret that there is no the country.” (586)
concrete proposal in the Address
of any step to bring ;orward an That at the end of the motion,
anti-defection legislation.” (282) the following be added, namely:—
That at the end of the motion, “but regret that the Address
the following be added, namely:— presents a picture of a year of
. total bankruptey of action in the
“but regret that there is no matter of meeting of the socio-
mention in the Address of any economic problems of the people.”
positive stepg to give jobs to ex- (587)
servicemen agnd to improve their
living conditions.” (283)
m:“h I ' st TR W (9eT)
a e end of the motion, . .
the following be added, namely:— # e ww § o
“but regret that though there . N
is a mention in the Address of fe sema & s W Rl ;
Railways operating at a higher m: m:—
level of efficiency last year, but -
there is no reference at all to ‘g 9 ? 5 wfiwmeor
the railway accidents and loss of H 5

numerous lives in last year and

T @Ay
steps taken to prevent these e -
(284) ] Tww & fog fordY
[ fear

accidents.”

That at the end of the motion,
the following be added, namely: — mar g1”(218)

“but regret to mention that
there js no mention in the Ad-

dress about the misuse of Na- f& s & o ¥ 7@ Srer
tional Smity Act”’ (285) m?, “ﬁa‘::__
That at the end of the motion, o .
the following be added, namely:— fog @7 ¥ f& wfvwmeor
“but regret that there is no ¥ grwfa® faaor Wﬁﬁ‘
mention in the Address about # WR 3N W dowe
the failure of the Government to AT FT AT A qWr
appoint adequate number of .
Supreme Court and High Court VTR AR W g
Judges and even to fill up vacan- T Y T gT |ear
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ff A & wa § qg WEr 9,
e —
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gt %t Prnfafa &
w d # f geenT N
swi g wr af g

wE 1"7(224)

f§ wwmas & wiw ¥ ag onwv
qﬁp“ﬁ:"—

“foeg @z € 5 wiwaree
# qrgatAl & 999 § 93
g7 & fa7 fawei W
IART IIA FT ATWET T
feqa & faq faet 2@
ST ¥ Jeaw g fear
mar g1"(225)
f& wwa & wa ¥ 3g o
W, W

“frg @3 & & wfwwmaor
¥ fegrl wr  wiafs
(wreafrar) o @
W TT STMH wAH &
for fell am w1 e
g fear mm €1"(226)

f& szara & wa #@f ag e
A, WG —

“firg @z & v wfwwmaw

¥ fearai ) a 3T 9%

Jaw g A & faq
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[si craTwerre wred]
AR § qo4( 7 o6 FA
& fedt swrg &1 W=l
af ot w17 (227)

fe werra ¥ xa ¥ 7z AT
wd, R

‘“freg wx & & wfawmo

¥ frgmt o1 f& fr Frww

wf foresr drw s frat-

fr 76 ¥ flt weama |

georw gt fear mar &
(228)

f wexra & w3 ¥qg ey oy,
ll!‘ﬁ'[:——

“forg @z & i wfgwmao
¥ feaml & swet g
Wy g ag &1 oA
150 wa fees, ara &
130 &7 frrew, Wk S
(arE) #T 300 T frEw
fraifer & gramil et
s &1 Iedw ag fear
mar 17 (229)

f& swars & wa ¥ ag v

¥ Pt e A wwt
£ wit 3 (230)

fe woma & o § ag v
o, WYR—

“fey Wz ¥ & s

¥ fagre & w4, wws,

G, wqEreefar  zve,
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“fog @7 & & wfmm
# @ wogdi & foa fami-
fia famaw e FA
A FA, IWAF fod
T& AT FTAA qATH, IR
fraifea wogdt @ afew #
AL Sftaw @ A FAw
M & fod fedt sdww
FT Ieaw TE g T
(233)

ff swma & w9 ¥ gg o
wd, wai—

“forg ax & 5 mfawmeo
¥ wwt # ofw gqfe-
TR FIH woAEh &
g9 AT ®T gIAN 9§
wforer st w1 & Ao
@ T framt ¥
fr.qer frafer w<& & fait
T T Jew g
mr g1 (234)
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fis wearr W § gg oNwr
ad, watq—

“freg @x § fr mfwwmeor |

R & fa ¥ @

oy fawe W QwwT

frgrl @ TFCY A

IR & fodt gea §1 IR
gt fear wav g 1’(235)

f& wearg & wa ¥ 7y v
a1, waiqQ-

“forg @z g 5 wfwmor

;¥ Fafewr Treal 3 siraor
farslt dFc F wweaew
sam gul qar Ffw sl
¥ aaaT ¥ Q@ W
ATEAT F T FIA  FEeAT
freft FroT< FEW w7 IE
& Frarwar & 17 (375)

f& weamm & sig ¥ ag Wer 9@,
ayiq:—

“forq, @z g & wfvreo

¥ g I @, §3,
faftwrda, qrag a, Wem

g Ft d9, sgen, e
uife & qeat ¥ 3fs v A

dify Y faver w7 w1 e

A& fear mar §17(376)

fe gers ¥ wer ¥ g oiver oA,
W —

‘“firg @7 B 5 wfivmaer

¥ R ywrET gror ey

dr @ = g

FiY W SR R, IR
fasg & aroft awATERw
sHafgdl N gER @

AqT | AWET W A

fartnft #ifr ® garer w@
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dolt w1 sw ad fear
wr §17(377)

f& sy S ua A gy oy o,
ﬂ'lﬁl'[:—

“feeg AT & & wivonaor

W wfeat & wre-wT3, %9-

@ W famem & R ¥

wroor grfaat # wfsATeEy

#T 1§ Ieaw gy oy T
g1"(378)

fs gema & ww ¥ ag MNeromd,
wafa—

“fey @z § f&  wiawmor
¥ 9291 & g% AN,
frar & fase o g
Waow & femd el
TR AT wA A faee w2y
g FT IS ARt wve
F1 WEAT § QU FH &
Iaw Y fear mar g 0
(379)

f& @™ & #a § ag Nerad,,
waia—
“fevg @7 & f& wfwwmeor
# = e’ # afe wr
Aw * ferg Pl srwrelt wawr
FT I AT R AT g 0
(380)

fis yeame & wa ¥ gy o o,
qqiT—

“freg @7 & Fe wfvirew &
qoft frdw & amw o fomd-
d  fafewedy & &
wk et WX v e
® gEHTE W T IWW-
o fear v §1"(281)
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[®r TarwarT weesr]

¥fr werra ¥ sz ¥ gz o,
aqi—

“foeg @z & f&  afwmeor
¥ fdg wagaT w1 K
weA ¥ forg farelt Sve Frdww
1 Ie 7t fear
(382)

f& werrg & A7 § gzNITIIE,
wrafa—

‘foeg @7 & & mfawmew
¥ d91 & spswor ¥
urf freae = gem
# fag fed@t @ @
g Ag & 1" (383)

fe gerT & w7 ¥ ag MW@,
'-ﬂﬂ'ﬁ[:—

“feeg @7 & f afgarge
¥ &5 FAAFET 71T 0dT
fraral, fafgs FQFar,
B AT, FAT SOw
darasl wifz &1 91 XA
= 7 fqad W FEu-FEw
qT AT WAL FT AFA
% Sq4t & ﬁi I
gt fdar war g 1(384)

f& gearg & sig ¥ ag e g,
iy —

“fey @ § T sfsrarao &
staw i 77 fFam & &
AX 9T 16 FHEAA, 1981
W Foerd oW ¥ gevan
w1 wf IRe A& fem
a1 g 1" (385)
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fe wwma & s § agoteromd,
TR —
N'm "'\_4,

]
E

fe werm & "7 ¥ gz IveT W@,
i —

“frrax § fF wmfwamor &
HAA AXAT JIAAT FT wE
I T8 g (387)

f& s & og ¥ g sy o,
wai—

“feg @z g & wfiemeor &
fei-fer W el g
dgrE @ (w7 & fag
frdY FTOIR I FIIWT
& fear war 17 (388)

fr weT ¥ da i qg SETAE,
s —

“fry @z § fr wfwweor &
gorRare o qer frateor

#fr *wr ofcam  FR

frami @ W ST &

feal arelt wea Frateor Aify
afaqifa F73 0 F1E Jed @

adY foar war § 1\ (389)

fe weam & w7 & g TSR,
Haiq—

“frey @ & B wfawmor &

oy oY weg e« F

# it 0Y 3 7 R dwfaer

gal® Q& & fag et

AW FIA W I

gl foar 7ar § " (390)
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fir s & v ¥ g e oM,
‘g &= ¥ 5 e
o8 g=adiy qroAT F Ay
¥ ofrmw sww, faga Wi
FTA AT IV q& U AA-
& AT wAWal FT
Seaw @@ far war 1
(391)
fe wearm & wig ¥ 7z wrer 9@,
aafq—
“forg &7 & fF i
¥ adsmrd ¥ FWoar
QT W W F g

w1 #Yf Soe@ A8 far
war & 1"(392)

f§ seam & s § ag Ser AW,
g —

“forg @7 & f& wmfamaer §

qefrardy  sgaTar ¥ W

0T LGl saaear F@T

FT WA GAEAHT F G-

AR F 3 TR w1 ORI

Iew@ T@ g1 (393)

fF ummE & w9 & ag ey a@,
qqT—

“for] @7 & f& afawmo F

fafaes adsmgeqr F1 gAYy

FT qEEAET  wdgTeqr

FAA FTE F1 515 Ieow
g frar war 17 (394)
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& fore fedt o oF Y

*IW FT I TEQ 1"

(395)

feseam Fdg § ag arerom,
waiq—-

“forg @z g v wiwwrewr &
wid fag wfcwwi dame
ST Y A F1UFA
F fod a1 st waw
FHE I FT IeA@  AGY
21" (396)

fF setra ¥ o § 3¢ Ny 97,
waiq—

“feg &2 ] & mitameor &
ghoadf, wsfzarfaa’ st
A ¥ w7 @« S O
2R = grnfas sy
o 96 qq NIWET &t
w3 & ey A Tww
& Joaw & 217(397)

fs gtaE & wa ¥ 7 @R WA,
LD (- R

“feg &g ¥ fr mfawmam
¥ aqw faem sl &
WA 9T QAT e
farerr sonefy @y f6d a
& * eow @ g
(398)

fr @ Fuq ¥ g8 ST 9o,
qqiq—

‘“foeg @x & f& s
¥ fawafaaraai & sara
qgIT T FL FA AR
favafrary ofwd # 939-
oz #r feafe @ qadt
JYET w7 Iew g
(399)
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a ¥ g FW@ W TR
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g1 (408)
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‘g & ¢ fr wfwmeor
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(410)

f& v & o ¥ g ST,
g —
“frg dx gfF wivwmar &
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FR F1 FE I
w5 & (411)

fie weme & we i g e ond,
o i—

g 1 it A sgoar
T &1 (464)

fe weme & o= ¥ qgoner o,
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SHRI AJIT XUMAR SAHA
(Vishnupur): I beg to move:

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there is no mention about
the detention of the political par-
ties workers, t{rade union wor-
kers under the National Secu-
rity Act” (236)

That at the end of the motion, the
following be added, namely:—

© *“but regret that in the address
there is no mention about the

on muh 556
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brutal use of Nationsl Security

Act to suppress popular and de-
mocratic movement.” (237)

That at the end of the meotion,
the following be added, namely:—

“but regret that in the Address
there I8 no mention about the
increasing atrocities on women in
the country.” (238)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the
increasing atrocities on the Hari-
jans, Minorities and other weaker
sections of the population in Sta-
teg like Gujarat, Bihar, U.P. and
MpP.” (239)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there is no mention about the
fajlure of the U.P, Government
1o restore complete normalcy in
places like Moradabad where
minorities are facing danger to
their lives and properties.” (240)

That at the end of the motion,
the following be added, namely:—
“tut regret that in the Address
there is no mention about the de-
fiance by the Bihar State Govern-
ment to the Supreme Court’s
directives regarding the cases of
blindings of underirialg in Bha-
galpur Jail” (241)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there is no mention about the
police blindings of undertrial
prisoners in Bhagalpur.” (242)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there is no mentjon about the
armed sttack on the Republic of
Mozambique by the racist South
African Government.” (243)
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That at the end of the motion,
the following' be added, namely:—

“but regret that in the Address
there is no mention of the op-
pression of tribals by non-tribals
in the tribal belts.” (244)

That at the end of the motion,
the following be added, namely:—

“but regret that the Address
failed to condemn ‘surveillance
of innocent citizen by the CBI/
IB through tapping of telephones
and censoring of their letters.”

(245)

That at the end of the motion,
the following be added namely:—

“but regret that the Address
failed to condemn the discrimi-
natory attitude of the Govern-
ment towards the people of West
Bengal, Kerala and Tripura so
far as Centra]l Services are con-
cerned as evident in Home Min-
istry Circular No. 18011/6(5)/78-
Estt(B).” (246)

That at the end of the motion,
the following be added, na:nely:—

“but regret that the .Address
failey to mention anything about
the increasing menace of dowry
and dowry deaths in the country.”
(247)

That at the end of the motion,
ihe following be added, namely:—

“but regret that the Address
failed to condemn the Hindu Re-
vivalism in the form of Sati.”

(248)

That at the end of the motion,
the following be added, nainely:—

“but regret that the Address

failed to mention the Govern-
ment's failure to ensure equal

pay and facilities for working
women.” (249)

Address
That at the end of the motion,

the following be added, namely:—

“but regret that the address
faileg to mention increasing se-
curity problem in the rail travel.”

(250)

That at the end of the motien,

the following be added, namely:—

“but regret that the Address
failed to condemn  increasing
mape by policemen and other
law enforcing forces.” (251)

That at the end of the motion,

the following be added, namely:—

“but regret that in the Ad-
dresg there is no mention about
the galloping price rise and the
huge anti-price rise resistance by
the people.” (252)

That at the end of the motion,

the following be added, namely:—

“but regret that jn the Address
there is no mention about the
widespread peasant upsurge for
remunerative price.” (253)

That at the end of the motion,

the following be added, namely:—

“but regret that in the Address
there is no mention about the
rapidly deteriorating interna~
tional situation and the danger
of war due to imperialists/pur-
suance of their policy of arms
build up, stationing of new and
powerful nuclear missiles in
Europe, policing of gulf area and
the Indian Ocean with expansion
of existing bases like the nucle-
rised Diego Garcia and setting up
of new bases.” (254)

That at the end of the motion,

the following be added, namely: —

“but regret that in the Address
there is no mention about the
growing pressure from the multi-
nationals for a free run of the un-
derdeveloped countries so that
neo-colonialism gets back what
old colonisation lost.” (285)
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That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there is no mention about the
genuine help rendered by the
Socialist countries.” (258)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there is no mention about the
economic onslaught on the peo-
ple’s standards of living.” (257)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there is no mention about the
failure of the Government to
curb the monopolist and foreign
multinationals in the country.”

(258)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there is no mention about the
fact that the Government js giv-
ing further concessions to the

~ monopolists and multinationals.”
(259)

That at the end of the motion,
the following be addeq namely: —

“but regret that in the Address
there is no mention about the
increasing attack on the work-
ing class, peasantry, ang the
common people in order to throw
the burden of the crisis on their
shoulders.” (260)

That at the end of the motion,
the following be added namely:—

“but regret that in the Address
there is no mention about the
Government’s arming itself with
ever-increasing repressive powers
to crush the people.” (261)
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That at the end of the motion,
the following be a:idad namely: —

“but regret that in the Address
there is no mention about the
Government's bonanza to black
money holders by allowing them
freely to legalise their ill-gotten
wealth through tuae bond scheme
introduced by the Ordinance.”

(262)

That at the end of the motion,
the following be added namely:—

“but regret that in the Address
there is no mention about the
deteriorating economic situation
in the country wherein the rate
of inflation is increasing day by
day and the steep rise in the
prices of essential commodities.

(263) -~

That at the end of the motion,
the following be added namely:—

“but regret that in the Address
there is no mention about the
all-roung attack on the living
standards of the people through
increased taxation and attacks on
the wages of the workers and
employeed.” (264)

That at the end of the mation,
the following be added namely:—

“but regret that in the Address
there is no mention about the
influx of petro-dollars from the
oil-rich countries for investment
in non-essential concerns.” (265)

That at the end of the motion,
the following be added namely:—

“but regret that in the Address
there is no mention about the
US Naval base in Diego Garcia
in the Indian Ocean which is &
constant threat to the security of

the littoral States.” (268)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there is no mention about the
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curtailment, of the State Gov-
ernment’s powers by the Central
Government.” (267)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there is no mention about the
bias attitude of the Centre in re-
gard to the allocation of funds
to the Non-Con (I) States.” (268)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there is no mention about the
abolition of contract labour sys-
tem in the country.” (269)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there js no mention about the
object failure of the Government
in checking the recurrence of
flood havoe in the country.” (270)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there is no mention about the
need for adequate financia] help
to the States which are affected
by the drought, flood and other
natural calamities.” (271)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there is po mention of the
need for inclusion of Nepali Lan-
guage in the Eighth Schedule of
the Constitution.” (272)

That at the end of the maotion,
the following be added, namely:—

“but regret tha! in the address
there is no mention of giving
doles fo unemployed in the coun-
try and the need for speclal allo-

Address

cation of funds to the States
which are giving doles to un-
employed.” (273)

That at the end of the motion,

the following be added, namely:—

“but regret that in the Address
there is no mention of the Ordi-
nance depriving the LIC em-
pPloyees of their existing rights
and benefits in relation to their
bonus, D.A. and other gervice
conditions thereby subverting the
essence 0f the Supreme Court
Judgement delivered on 10 Nov-
ember, 1980. (274)

That at the end of the motion,

the following be added, namely:—

“Biit Tegret that in the Address
there i3 no mention about the
proposal floated by some mem-
bers of the ruling party to change
the present form of Parliamen-
tary Democracy to a Presiden-
tial form which is nothing but a
veiled form of authoritarian and
despotic rule to impose on the
people of India” (437)

That at the end of the motion,

the following be added, namely:—

“but regret that in the Address
there is no mention about the
mounting attack on the Judiciary
by the Executive to get the Ju-
diciary committed to the Autho-
ritarianism of the Executive there-
by undermining the indepen-
dence and impartiality of the
Judiciary. (438)

That at the end of the motion,

the following be added, namely:—

“but regret that in Address
there is no mention about the
transfer of Judges of High Courts
on congideration other than prin-
ciples of justice thereby delibe-
rately creating the conditions
under which the Judiciary would
be compelled to serve the autho-
ritarian interests of the Execu-
tive.” (439)
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That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there is no mention about the
mounting unemployment in the
country.” (440)

That at the end of-the motion,
the following be added, namely:—

“but regret that in the Address
there is no mention of the mass
illiteracy jn our country and the
failure of the Government to
evolve a policy to eradicate mass
illiteracy in our country.” (441)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there ijs no mention about the
failure of the Government to
nationalise all the foreign assets
in our country.” (442)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there is no mention about the
failure of the Government to
nationalise the monopoly houses
of our country.” (443)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there is no mention about the
increasing impoverisation of the
rural masses and the nmni!estx_a-
tion of their discontentment In
the rising struggles of the rural
masses.” (444)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there is no mention about the need-

based wage policy in India.” (445)
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That at the end of the motion,

the following be sdded, namely:—

“but regret that in the Address
there is no mention about the
land reforms in the interest of
the peasants as without radical
land reforms in the interest of
the peasants and agricultural
labourers the economy cannot be
saved froin its present stagnant
position."” (446)

That at the end of the motion,

the following be added, namely:—

“but regret that in the Address
there js no mention about the
undemocratic management of the
educational  institutions of the
country and the steps the Gov-
ernment proposes to taks to do
away with the undemocratic pri-
vate management of the educa-
tional institutions.” (447)

That at the end of the motion,

the following be added, namely:—

“but regret that in the Address
there is no mention about the
need for the democratisation of
the University acts.” (448)

That at the end of the motion,

the following be added, namely:—

“but regret that in the Address
there is no mention about the
national policy of education and
the need to fight all obscurantist,
communal and undemocratic
ideag in the field of education.”

(449

That at the end of the motion,

the following be added, namely:—

“but regret that in the Address
there ia no mention about the
threat being posed to the peace
ang security of the world by the
U.S.A. due to its policy of heavy
militarisation and its threat teo
the third world countries.” (450)
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That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there ijs no mention about the
need for a circular Railway for
Calcutta and its immediate con-
struction to ease the problem of
transport in Calcutta.” (451)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there js no mention about the
pro-people activities of the three
State Government of West Ben-
gal, Kerala and Tripura and the
conspiracy by the vested inte-
rests to create the conditions of
instability to pave the way for
Central intervention.” (452)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
fails to note the Central Govern-
ment's deliberate discrimination
with regard to West Bengal,
Kerala and Tripura with regard
to release of foodgraing and other
essential articles with a motive
to create discontent among the
people of these States and to
make the Governments of these
States unpopular so as to utilise
opportune moment to attack there
Governments violating =all prop-
riety and democratic norms.” (453)

That at the end of the motion,
the following be addef, namely:—

“but regret that in the Address
there js no mention about the
increase number of ordinances
issued by the Government which
subvert the rights of the working
people and also endanger the porms
of Parliamentary Democracy.”

S (554)

That at the end of the metion,
the following be added, namely:—

“WMit regret that in the Address
there js no mention about the
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plan proposal regarding income

and wage policy of the Govern-

ment,” (555)

That at the end of the motion,

the following be added, namely:—

"l_:gt regret that in the Address
there js no mention about the
corruption which pervades the
administration and the wheels of
industry stop moving because of
inefficient management, bureau-
cratic atfitudes gnd corruption.”

(556)

That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
there js no mention about the
disrespect shown to the Chief Min-
nister of Kerala by not allowing
him to broadcast over the All

India Radioc on the eve of one
year completion of the Kerala
Left Democratic Government.”

(557)
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SHR; M. RAMANNA RAI (Kasar-
god): I beg to move:—

That at the end of the motion,
the following be added, namely:—

“but regret that the Address
does not contain any assurance to
the States that they will get more
share of the Sales Tax and more
items will be reserved for collec-
tion of Saleg Tax by the States.”
(297).

*  That at the end of the motion,
the following be added, namely: —

“but regret that the Address
does not contain concrete assurance
that the work of the Calicut Air-
port will be commenced this year
itself.” (208)

That at the end of the motion,
the following be added, namely: —

“but regret that the Address
does not contain appreciation of
State Government like Kerala
which implomented scchémes to
give unemployment doles to un-
employed youngmen and pension
to old agricultural labourers and
assurance of help to such States.”
(299)

That at the end of the motion,
the fouowjng be added, namely: —

“but regret that the Address
des not contain any assurance to
include all rural aneas in the
purview of ICDS ete. in Munici-
palities and Corporations.” "(300)
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That at the end of the motion,
the following be added, namely:—

“but regret that the Address
doeg not contain any assurance to
the farmers regarding remunera-
tive prices to the Agricultural pro.
duce.” (301)

'I‘I.mt at the end of the motion,
the following be added, namely; —

“but regret that the Address
doeg not contain any assurance to
check and arrest the rising prices
of eseential articles through cons
stituting civil distribution network
throughout the country.”(302)

That at the end of the motion,
the following be added, namely: —

“but regret that the Address
does not contain assurance re-
garding gelection of Ezimala in
Kerala as the site for Naval
Academy.” (303)

That at the end of the motion,
the following be added, namely; —

“but regret that the Address
des pot contain any assurance to
constitute National Level Com-
mittee to check price rise jnclud-
ing Ruling Party and Opposition
Party representatives,” (304)

That at the end of the motion,
the following be added, namely:—

“but regret that the Address
des not contain any assurance to
give all the required help to im=
plement U.G.C. recommendation.”
(305)

That at the end of the motion,
the following be added, namely: —

“but regret that the Address
does not contain any reference
regarding denial of facility to the
Kerala Chief Minister to use
ALR. Trivandrum on the com-
pletion of one year of LDF Rule.”
(306)
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That at the end of the motion,
the following be hdded, namely:—

“but regret that the Address
does not contain any assurance
that independence of judiciary
will be maintained and political
transfers of High Court Judges
will be prohibited.” (307)

That at the end of the motion,
the following be added, namely:—

“but regret that the Address
des not contain any assurance to
end the strike in the Public sector
Undertakings going on in Banga-
lore and other places by conced-
ing just demands of the workers.”

(308)

SHRI GEORGE FERNANDES
(Muzaffar pur): 1 bag to move:—

That at the end of the motion,
the following be added, namely: —

“but regret that there is no
mention in the Address of the
acute grought and resultant famine
conditions in the Rayalseema dis-
trict of Andhra Pradesh and of
the measures to deal with this
situation.” (309)

That at the end of the motion,
the following be added, namely: —

“but regret that there is no
mention in the Address of any
specific programme to deal with
the economic problems of North
Bihar,” (310)

That at the end of the motion,
the following be added, namely: —

“but regret that there is no
mention in the Address about the
problems of village craftsmen and
artisans, and of a programme of
action to ameliorate their con-
difion.” (311)

That at the énd of the motion,
the following be added, namely:—
“but regret that the .Address
failg to gpell out any settlement of
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the long drawn gsirike by the
employees o the Bangalore-baged
public sector yndertakings.” (312)

That at the end of the motion,
the following be added, namely: —

“pbut regret that the Address
fails to spell out any solution to
the dispute befween the loco
Running staff and the Railway
Board which hag adversely affected
the gmooth running of the rail-
ways.” (313)

That at the end of the motion,
the following be added, namely:—

“but regret that there iz no
mention in the Address of any
concrete plan to prevent im-
poverishment of the rural people.”
(314)

That at the end of the motion,
the following be added, namely: —

“but regret that there is no
mention in the Address about the
waste of colossal amount of
publis money to stage the Asian
Games in Delhi” (315)

That at the end of the motion,
the following be added, namely: —

“but regret that there is no
mention in the Address of the need
to settle the 1long pending
demands of the railwaymen in
regard to parity in wages and
bonus.” (316)

That at the end of the motion,
the following be added, namely: —

“but regret that there is no
mention ip the Address of the
problems of the fishermen who use
catamaran and country crafts and
whose livelihood is threateneg by
the proliferation of trawlers and
mechanised boats.” (817)

That at the end of the meotion,
the following be added, namely:—

“But regret that there iz no
mention ip "the Address of the

growing menace of black
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money and its increasing use
to corrupt public life in the coun-
try.? (318)

That at the end of the motion,
the following be added, namely: —

“but regret that the Address

_does not specify the detailg of the
solution to the problems of forei-
gners in Assam.” (319)

That at the end of the motion,
the following be added, namely: —

“but regret that the Address
does not spell out the details of g
programme to provide jobe or
unemployment allowance to the
unemployed.” (320)

That at the end of the motion,
the following ‘be added, namely: —

“but regret that there is no
mention in the Address about
reducing the age of voting to 18.”
(321)

That at the end of the motion,
the following be added, namely:—

“but regret that there is no
mention in the Address of the need
to assist the State Government to
check the growing dacoit menace
in the Chamba] region and the
consequent threat to the life and
property of the people of the
region.” (463)

ot fuwa gATCqew . (ArEAT)
¥ e FWIE —
fir sreama % wa A ag WEr AG
woafq -

“fmey dix & Tr wifwwmaer § arfiee-
& ®0 Wil wTE ¥ T e
qE L WG I-HEET H
T 9 FA § WAV TG
- ®r Jeaw adt fear var &7
(488)

Address
fe s & we ¥ 4y sier o,
'ﬂ"ﬁ(‘[:—-. , ) .
feg @ & e ufewrew #
U § QR
R ¥ I@  Tg fear
war & 177(489)

e s & g & a7 ey g,
aqg —

‘g @z & o wivwreer ¥
#t FEgwr & wegfear A
aafer # FTHTTHT 5T THEA
F € arform wr o€ ST
ag g sar 1" (490)

& Twre & W= ¥ 97 SEva,

sraie—

“fopey @ § e wirraor 3 feait-
mifwar & AYafw weEd  #
wrfrem g & qaE
GO IAR GICONAEET T oA
& Wl ) wadoT W W &
arR H € IsAw A4V FFar
21" (491)

f& wwim & ww ¥ 9g W@ ah

ﬂlﬁ'q’:-

“freg @ & o wirewr § wea
% gaer wrgw e ¥
TR N AGEAST ® wE
e W@l fear war &

(492)

i —
“farey arx § fr wrfvraraor 3 fadeft
=, wifesd v @
o gwhw WO
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[ frw g ] At & ofrad g T
ROT FAH GHR F WAEA & fag fed wmd aner Iqmay
@R wrwf I Afl fear Efﬁ Gt’?;':'s?)’f faar war

nar 1" (493)

fr eI & W ¥ ag ST 79,
=

“feg @z & f@ wiwm §

HETOq SN & A

® fedr swerm @ S Sww

w8 fear war 31" (494)

fo serm & wwr & ag sher 9,
wqfg: — :

“frg @z & f§ wirwrew  #
FEA &7 F e § IR
# fedl werm @ 91§ SWE

&R (495)

fo serm & wim ¥ 7g Wer O,
'ﬂ'ﬂ'ﬁ:-—

"fasy, @z & TF witsmeor # 2w ¥
T[T WRTEIR AR IW 3T
A F (AT w1 wE Joaw
wff fer war &0 (496)

& weama & wa § ag e O,

iy

“forg @7 & 5 sfwwroor §
W F it 7w ¥ o
AWTEY YA w7 wE I
T fearar 31" (497)

fv wermr & o ¥ ag Swr a9,
“fry @ § T wfwwre
it o Yt & g

fie yee & ST § ag Ay Iq
qqiq -

“frg €% & 5 whvwreor ¥
FQTAT FY 7 1T FAEATHY
g FIX T4T AUATATT T
&1 AQFArEY war ¥ F fag
21 IITET FT FE Iev@ TG
far mar & 17 (499)

fr yere ¥ wa § qg AT oM,
waiy —

“feeg dx § f whrar ¥
ferert stomrelt & wrew gETT AT
¥ fog frd ot Sargi a7
#1§ georw el frar aar g

(500)

fs seams & wq ¥ ag rer T1g,
waT —

“maaaﬁ;mﬁm
T "faet, et st s
W & il #Y arfsar
I Mfaat & 97 AF=A-
FFcl ®Y F&1 ¥ T77 w7
zam & faq fed a3 waray
#T #YE I &Y far v
¥ (s01)

fe e & i § gg siver oTg,
waiy —

“firrg WX & f wiewrer ¥

@l g4y Hwal w1 0w Wi

grdafas faagor sorey &

it gt frafar & &

s g g (502)



377 Motion of Thanks PHALGUNA 1, 1902 (SAKA)

fe s ¥ o § qg ET 9w,
ww—

“fireg @7 & s wiwwroor ¥ Wic
FrafeEt, {ATHr @ WK
orET & faeg € w-
A W A T T
fear mar 1" (503)

f§ weara & wa & qg ser 94,
wafeq =

“fag @z ¢ f& wfvwmo &
Y wTawEE aEgET & 9%
SYTATL FT T AHLN FLA &
fadt y=ma #1 s=E T
fear /T 8 1" (504)

f§ g&aE & da ¥ 78 9T 97,
wA —

“feg @7 & & wfawreo §F
sfael grU gTAT™ T &
qfusTC 1 IEUT @A
& foelt w&qTa %7 IE T
21" (s05)

fo weama & wia ¥ qg T oW,
o —
“ferg @z & 5 wfgwmeor §
“gHTa 19 & fou goe Faq”
Y fifr F@H I FA
¥ N FRN &7 FIE Jeo@
& €1 (506)

f& swma & w7 ¥ gg ey W,
way —
“frrg @z § f& wfwmeor #
2w wT F i wwhoar Wy
W qa9 glafewa s ¥
faQ F1@ oy ATy st w1
TR {1 (507)

on President's g78
Address
fs wma & wer ¥ ag ofter ad»
L1 R

“forg @z § fo wivwreog ¥
et sdfaat w de @
g1 wirey fafy ol fowr
X WX IAHT AT WA A
J|ATAT FT I AGY
g1 (s08)

fr wema & wa ¥ ag Ser 9™,
i —

“frg @z & 5 wiwwmaor ¥
foegml ®1 7% IJTET w7
aTaETY qe faamar giafere
FO A I UEET q9T
R ATAWT TEIHT §1 I
HF I Iy F7AX ¥ fog
fedfy se@@ #71 seore Y-
g1" (509)

fe gwame & o7 ¥ ag s o,
YT

“fery 9z § f5 wiawmewr &
vt gars FTAT ®7 FSEAT
¥ 9w q9T Hrewy qf
#1 qfagA Wi 0w fwgrat-
¥ faafa s & Iyl &1
verw T € 1 (510)

f& s & g9 ¥ ag S0 99,
Wy —

“fer] @z & f5 wiwamo &
grevafas &0 W wTE
T ¥ Av a9T wew  deawt
I gaAT gAfaa W B
JyEl 1 o af)
gV (s511)

fe srara & wa & ag 9w Ag,

walq —

“fry G § fr wiwwmam R
A W g ¥ fargdt
g fewfr ar e Y B ag-
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[ Prww wpmre amew]

ITATCEA® TN & AT
s SR A 817 (512)

fis yeme & " & 3g e 909,
.m:_

“fog @z ¥ v wivwme &
ghomt wr mfenfeat <
fed ST @ sy agr
ITHY GTAT & I w7
Iea g g 1 (513)

f& s & w7 # ag s Iy,

“fevy &% § & wiaweor &
aw ¥ faoeft ¥ o e SR
& w0 fedy g w1
geor g ¥ 17 (514)

fr y=Ta & wa § ag AT 9I™,
-ty -—

“frg W7 & fe wtwwmen §

feaml & amd W@ ae
gwEATHI AT FAATET A
qeTdl Wl 9T g W
1§ seva afr 1 (515)

fe weam & W § ag e @,
ey ]
“fey @x § f& i §
qw w7 ogET W A ¥ O
€ ¥ fruee T # frdy
W T Iw g g1
(5186)

s wo & oy ¥ g8 e W@,
e
“fog @x ¢ fo wivvmewr &
TS WY AT W 21 AF X
Wt 18 o f&d oA wT
IR L (517)

FEBRUARY 20, 1881

on President’s  g8o
Address
fr sy & ww ¥ zg ey o,
iy —

“fog @t ¢ & wivwmeor &
Fdnw fratew wuely &
T 9T wrafes  frafe
SUTHY WA AT FT I
g ¥ 1" (s518)

fe o & W5 ¥ 5g SeTAd,
Wiy -—

“frrg dx & fr wfsramao & 2w
w3 ¥ faur€ & fag 3 o
qafe sgqear Y qIeer ¥T
Ieorw g g 1 (519)

fe s & Wa ¥ ag o 94,
fl‘ﬁi[:—

“ferq @x & & wfiomeor ¥
afw @Y &5 qw foen
ST ffd T F1 I @
g1 (520)

PROF, AJIT KUMAR MEHTA
(Samastipur): I beg to move:—

That at the end of the motion, the
following be gdded, namely: —

“but regret that the Address
does not mention the unabated
rise in the prices of essential com-
modities and measureg for their
distribution at reasonable rates to
the poor.” (538)

That at the end of the motion, the
following be added, pnamely:—

“but regret that the Address
does not mention the deteriorat-
ing law ang order situation in the
country and connected problems
and measureg t0 meet the situae
tion.” (538)
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That at the end of the motion, the
following be added, namely:—

“but regret that the Address
does not mention the blindings of
undertrials by the police at
Bhagalpur and killing of under-
trials by police firing in Smasti-
pur jail” (540)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address
does not mention about the steps
to ensure remmunerative prices of
agriculture produce commensurate
with the rising prices of other
commodities.” (541)

That at the end of the motion, the
following be added, namely:—
“but regret that the Address
does not mention about the inter-
linking of prices of farm preduce
and the factory produce.” (542)

That at the end of the motion, the
following be added, namely:—
“but regret that the Address
does not mention of any specific
schemes for the development of
the backward greas in the county.”
(543)

That at the end of the motion, the
the following be added, namely:—

“but regret that the Address
does not mention the failure of the
Government to check the commu-
nal riots and effective measures to
ensure safety ol life and property
of the minority community.” (544)

That at the end of the motion. the
following be added, namely:—

“but regret that the Address
does not mention about the mount-
ing unemployment in the country
and mensures to create employ-
ment opportunities to meet the
situation.” (545)

That at the end of the motion, the
tollqv_vina be added, namely:—

“but regret thatthe Address does
not mention the failure of the Gov.

.on President’s g8z
o Addregs

ernment to mention about the
growing big power rivalry in the

That at the end of the motion the
following be added, namely:—

“but regret that the Address
does not mention about Govern-
ment's failure tg change the gver-
aged railway trackg resulting in
frequent railway accidents” (592)

That at the end of motion, the fol-
lowing be added, namely:—

“but regret that the Address
doesg not mention ,about the kill-
ing of Adivasis in Balrampur,
Bihar by police firing.” (593)

That at the end of the motion, the
following be added, namely:—

“pbut regret that the Address
does not meintion about the failure
of the Government to protect
harijang in Gujarat from anti-re-
servationists.” (594)

SHRI RATANSINH RAJDA (Bombay
South). I beg to move:—

That at the end of the motion, the
following be added, namely:—

“but regret that there is no
mentio nin the Adress of the
galloping inflaticnary trends set in
the economy of the country result.
ing in skyrocketting prices of
essentia) commodities like sugar,
foodgrains and edities oils bring
about untolg hardships on the
masses.”” (601)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention ofthe non-
availability of essential supplies
at the fair-price shops and that
the public distribution system has
collapsed in all the major cities
like Bombay, Delhi, Calcutta and
also in the sural areas.” (002)

That at the end of the motion, the
following be added, namely:—

“but regret that there iz no
mention in the Address about the
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good work done by previous
Janata Government who success-
fully brought under effective
control inflationary trends, bro-
ught down priceg of all essential
commodities like sugar, edible
oils, foodgraing and made = them
available in sufficient quantity
ang better quality ty the common
man who was spared from all
hardships and had not to waste
his time standing in  queues.”
(603

That at the end of the motion, the

following be added, namely:—

“but regret that there ig no
mention in the Address about the
ever-increasing army of educated
unemployed in the country and
the failure of the Government to

FEBRUARY 20, 1081

- on President's - ¢B4
Address

failure of Government to maintain
independence of our judiciary and
that no partisan approach would
be adopted in the matter of
transfer of judges and other
.matters concerning the judiciary.”
(608) .

That at the end of the m;otién. the
following be added, namelys—

“but regret that in the Address
there is no mention of the deter-
mination on the part of the Gov-

" ernment to adopt strict measures
to stop the exploitation of the
Scheduled Castes and Scheduled
Tribes and other backward classes
and to protect these weaker
sectiong of the gociety from atroci-
tleg being committed on them by
other sections and police.” (609)

That at the end of the motion, the
following be added, namely:—

“but regret that there is no

mention in the Address about the

create job-opportunities for edu-
cated unemployed.” (604)

That at the end of the motion, the
following be added, namely:—

“but regret that there is no
mention jn the Address about the
deteriorating law and order situa-
tion in the entire country and the
fajlure of the Government to
streamline the law and order
machinery.” (605)

That at the end of the motion, the
following be added, namely:—

“but regret that no steps have
been made known or scheme
'~ announced in the Address to
boost up the sagging morale of
CB.L. RAW and other organisa-
tiong ang also in the rank and
file whose mass transfers have

failure of the working of Nationa-
lised Banks which have become
hot beds of malpractices, mis-
management and favouritism”
(610)

That at the end of the motion, the
following be added, namely:—

“but regret that there ig no
mention in the Address about the
scheme of the Government to
safeguard the interests of min-
orities and their institutions which
aim at promoting educational
facilities and amelioration of
minorities economically and ren-
der them equitable secio-economic
justice,” (611)

p - That at the end of the motion, the
created havoc in the administra- . '
tion throughout.” (606) following be added, namely:—

“but regret that in the Address
That at the end of the motion, the . .
hnnwinz be added. namely:—-— b no Sd]e]ne is am'lmced for the

protection of the interests of
“but regret that there ig no fishermen in Bombay and all over
mention in the Address of the

the country and to promote their
huge logses incurred by public

economic well-being.” (612)
sector undertakings.” (807)

That at the end of the motion, the
That at the end of the motion, the following be added, namely: —
following be added, namely:—

“but regret that in the Address
“put regret that there jg no .no mention has been made about
mention in the Address about the
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distance

the failure of the Government to
implement the foreign policy of
non-alignmpent as
Pt. Jawaharlal Nehru having equi.
from the power-blocs,
and that the U.S.S.R. must be
called upon to withdraw
troops from Afghanistan.” (613)

st Crareniw sterre o=t

& swma v g

fr e & ww= ¥ ag ST W@

g i—

‘fog @< & 5 wfawmeor &
g &1 faF=gsor, wwm-
df gux U FEaTt
grarfors gaiitor  fawa &
faw & AmMgT oF "arer
rerd (fage)  odhws
(wex wawW) Far IECEE
(ST H3W)  FT qF T
TN & ot “wow gEieT
qEW  FT A A FT
oo 7@ g 17 (614)

f& s ¥ W ¥ gg wrer 9,

i —

“feg @z & f& afqamee #

AAG AT UF ATATRoE
qEATT 3T T A Fufera
da ¥ Aw wr frem
yafaaar & 99 FE@ X
fere warir S &Yy afosmar
ET & § g} foar 7%
Ua o & W8 % a@erar
st & fn fafwife
figar I@ 1" (615)

fr weare & W ¥ 97 ST T4,

wra :—

“ferg @7 ¥ fr wfowmeor #

TUd BleT AT & dure
worn fifcly, g
o ot foedlt N = TwE

enunciated by

their
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F T AT araTaTr # ghrar
ooy F & R firfig
¥ FETT O gATOETT 2TSA
g9 gu a€r ¥ aw &
194 FYo Hro I] 99 FT
frator odr dwadiz DT
& wedla Srafawar 3w fean
w17 (616)

&y ¥ w # ag siter A,
oo —

‘feeg d@= & fr wiwamoor ¥

et @ & A oo qrer
wreaaTaat #1 g7 afare §
T § & TH A G G-
affs gt ¥ wfrag
$r sma aifs gifas fasma
FAETAAT & €T qv. T qfeEny
#graw " (617)

fF weama & wea ¥ 97 SIST WG,
waT —
“feeg &z & fR wfewmeor &

B qugdia g F FTd-
g7 Hgraaimaa y &7 &
FH I FTCE@AET FT TGTIAT
LacibceinLauiboRtta g |
Fv wzw AT AH 1" (618)

fF wema & A # 98 Sher O,
wafe -—
“fey @z & fF wfewmor ¥

FAET F IARAT AR
W afswdl a91 99 el
T2 P A INEAT ®
qar Ifew @ W &
frary & ford gowrdy oo
Y £qIAT STTTF 3 ¥ frdTwT
fadifrr wd wwfadt w0
v feay o anfe g
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[ *Famrer sz i)

F1 aAdE gET ST & FE
o & sgrqfa & wewl &
wrr &% 17 (619)

for sreama ¥ o ® A SvET 9,
AT —
“g gz § & wfwwmo &

FOHT T I4 T IAIEAT H7
e frafoor sivgafoe aegst
Y el & afcer § gerers
aw @ frar o arfs  feam
¥ ot &fqw daw & fag
IR A, P IR
fagga, @mwa, e qar
o A= F F Wi dar
graEs 1 (620)

fe e & s # T e T,

oY —
‘fog @z g fF mfawmo §

Aaatar o F Fhaw
oNTE F FHILO AT FY TG
F27 AFTAT WEWE F TFATH
¥ fog sfge & =1§ #aw
Iz Fr 7= G 21 (653)

f wearg & 5= & 4g wwRT WA,

s

“frg @7 § & ofwaraw ¥

AT 4350 A1 fagraT
mar wivaraT & feafe &
FFTA wOT AW q9T TN
UG AT & WG & Frarr
qEqTEY A 9T X F g
¥ orf o adt qard af
21 (654)

FEBRUARY 20, 1961
fr geare & Wy & 4 WreT A4,
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“firey W § i 3w we ¥ fred

wai & afea fawm & fog
FfaaT F TEETEAT ¥ qAA
FuTAET UA  ifaw A
F e 9T F1E T9T A9
T£ g 1" (655)

“fog Az & & wfiwmoor &

33 agl N e g *
az Wt &% Ffa arwg
qfw v fawrd gfaaifs @
¥ 7 & i & e g
faee =g, age faard,
sanms gfarsad, qfrm
e W geEe mfs &
HATGH FAFAT FT TJead
T & 1" (656)

f seamm & o= ® ag srer 9T,

“foeg @7 & 5 WO R

QY w1 wrgTE F1 AtSEt-
qZ @™ FAT q4T CE
wdd W § IAWEH AN
gam & foq 1€ fawar S92
g #r 7€ g 1" (657)

f& v & o & ag Wi 94,

“freg @z § fe Tkt o 3

q9q e § W ¥ fawg
JETET AT ¥ AgT w9 A
93 frge  fawmite wenee Y
qEGATE T T W
fasm ¥ fawa qomyp Faf
§ ot 3fg ®@ &t =i agy
fraf g " (658)
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. fr s ¥ g ¥ ag ey a@,
oY —
“rgaz i fr gre, wf-
Tifgdy  9X WAy afq § &
R warary, fgan, graasr
TATHIT WIE 9T FSX F1G-
Ty § F1 fow A
g1 (659)

f sw=Ta & W ¥ A e 90,
AT -~

“feg @z & F wiaamw &
i =9 90 o o
qg, & AAgR @S
& gzwmar  (fager) &
Srde A 9w aF &
AT T 9@ FT GAHIT
OfaaE FUFT FATQ AT
ATgH T q9T T AEA T
gfafer afqrea g & ==
# fog geFr TaEe fradr

21" (660)

f& g & o= & ag ser 9@,
TYTq -

“forg @2 & & wfawmaor &
g ager & 9
qIEATY 74q 9T q9T JIrE
# w3l af=d aar o=
qfdi ) ghTd e @
avigwa 0F e ghed,
qud  (comt)  wrfe A
WAAT F X I WY
SEAGAT T TH TG STAT
mr & 17 (661)

fr s ¥ w= & g% T W,
oy —

‘TRtfrrmma®
S AT (aTeRsT—

on President’s  gg0
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fag<) #v dfasor oo
farwra & forg A gyomT TEF
T TR (662)
fr gwg & o= ¥ qg v T4,
waT —

“fog @z fr wfwamr F
fer womeft & s
qfads 3 Aweomg dar,
e arer famgn, ay
e, sradw, weadw forar

ATNT 9T T W
A nE I ag g g
(663)
fF seam % weg A 48 S91 99
gqfa :—

“fieg @R fF 0T 4FOT Y
wis afrge asgz vd dumt
worgal FT WAy & ooy
Ud FeaTdAT ¥ 943 FIE F
fag #1¢€ T w7
e T #1317 (664)

fF seara & geq ¥ ¥z AT A3,
waT —

“frg @z & f& whvarar F
AneTd U ITAR &
sfegl #1 wfqad &7 &
STAT, T, AT, a4
Y forsr snfz &7 gafer =-
qEIT $T ZEAO, HAVA, TV
¥ (% 3 fw #§ Qo
a1 (665)

oft wwer sy wgee (Adfgrd):
# g @1 § —

fs sears & v ¥ qg AT a0g,
e i

“freg @z § s afviweor & ¢
e F @
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HET A fredt I7d1 T
T a7 &Y 9 ofraw ¥ aey
fal ¥ =ow  wEaw o
fawrérer & 1" (666)
fF seomr & v ¥ g e T,
WY —

‘frg @z ¢ 5 wfawmor &

ety frarew g
¥ faegwr  waww @
T #T B Ieorw @ g1
(667)

f& s & o #§ ag e 9w®,
g —
“fog 9 ¥ 5w &
TN T § Hy SLTHT
# e gfz &1 w1 S
7& 81" (668)

e wwama & o ¥ g S 9@,
ll"ﬁ'é[:-—

“feey dv § 5 wfawmenr ¥

Fradl & T3 ¥ qwA A

KT T FAFAAT FT 1§

geaw 78 1" (669)

fe serm & o ¥ ag oy o,
ooty - —
“freg @7 § fr wframeor ¥
FaTor faredt oAy wY e
FTET ®T GEHAAT FT L
veaw 7 ¢ 1" (670)

fe semn & et & g et o,
iy —

‘freg @z § fF ofewer ¥

TTATHY ATARTE W AT

FE F FOOTCHY HGHAAT W7

wif s Adi § 1" (671)

FEBRUARY 20, 1081

“on President’s
, Address
fir weaTy & g ¥ ag AT 9@,
i -~
“frg Wz § f sfereer 3
T A FT IeNE TG ¢
g@rQ faga yorer Jre
o ferar @ € § WL
W 9T WEEE Il
w1 fraraawia g 1" (672)

f& wears ¥ oeF ¥ ag ST oM,
A -
“frg a2 § fF s ¥
HIT ATATA &1 THA H T
Y fagaar #T Iea@ TE g1
(673)

f& s & s=a ¥ qg Wvem W,
waiy —

“forey @z & i wivrmaer ¥ T

T T Joo@ g & 6w

F qI FATT AOAT IRQA

d  wiuwifal gra qE T

sewam AT T g 1" (674)

fr weama & W ¥ 3 W97 9@,

s

“freg @z & 5 wiwwmeer &

™ W F1 oo G ¢

A gd AT Famt

¥ am ¥ afg ¥ wwy Feawi

1 W AW ISAT G )

T wifaw  qfomm agr
frr €17 (675)

fr swma & w1 ¥ ag 9T 9@,
waiq -

“feg Gz § 5 wivwmawr ¥
mmmaﬁma@fgﬁs
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» & HTOT GEATRTY FTA ITHT f& serrs & wwr F 3@ oy

@ g (676) T, wafy —
f& s & ww § ag S 9, vfieeg a7 ¢ far wfsvmeor %
oy -— W AT % IWE Al
“fig @ & Fir wivTATT F T ¢ fr g @ oS
mmm@aﬁ;m dtfs & 7 ot Iewway
wrer ¥ faaelt ¥ dwe & AT T @ et aw
g TR ALY T W T e g g

Froo JuTT T Hfw e (681)

wareafr g€ & 1" (677)
fs sema & s=r ¥ ag T omR, e e

ﬂh:—
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WE, WA —
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TUE AgdFT # AT
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mr g, famr @«
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fe waalta & o0 & 7@ «rer
Wﬁ';ﬂ"l‘fﬂ:—-

‘g &3 & f&  wfwwmey
¥ fasfgg  swnwgard
W gra wuAEt W Aifa-
7 & s gy
aifgs fegfe & 2 st
froez =7 w1 o=@ T
217 (694)

MR. DEPUTY-SPEAKER: Now, Shri
George Fernandes.

SHRI GEORGE FERNANDEsS (Mu-
zaffarpur): Mr. Deputy-Speaker, Bir,
the President’s Address was a very
great disappointment, But what has
been more disappointing is the speech
of the mover of the Motion of Thanlks
to the President's Address.

1 had expected, after 13 months in
office, those who are there now occu-
pying the Treasury Benches, would do
some soul searching in regard to the
economic, social and political problems
facing the country. What has disap-
pointed me is that instead of going in
for some soul searching, being realistic
about the nationa) situation and the
problems facing our people, our
friends have sought to continue to live
in a worlg of make-believe, use the
President’s Addresg to sing some lulla-
by to the people and continue with
their pastime of hunting for scape-
goats.

The Address of the President i{s full
of generalisations, inate observations,
and, what has surprised and shocked
me, patently wrong statements and
distortions, You loock at the second
pera. It says:

“In the thirteen months since as-
suming office Government have gone
ahead with speed and determination
to repair the damage caused to the
national economy by three years of
drift and lack of direction.”
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I believe, it is time to lay to rest this
ghost, this hunting for scapegoats, be-
cause if we do not lay to rest this
ghost, this country is going to suffer
in the coming days because the Gov-
ernment has a majority in this House,
the Government has a mandate to rule
for five years, If this is the style, if
this is the understanding, if these are
the perceptiong as have come out in
the President's Address, then all T can
say is, God help India,

I would cite a document. This is the
Annual Report of the World Bank. As
my hon. friend ~Mr, Subramaniam
Swamy, spoke out yesterday. Indiaisa
shareholder in the World Bank. This
Report its in penultimate pages, in fact,
on p. 197, mentions that we nave an
Executive Director on this Bank and his
name is Mr, Narasimhan. I presume
that he is one of the signatories to this
Report. This Bank has the Finance
Minister, Mr, Venkataraman, as a
Governor and, I presume, his signature
also is affixed to this Report. It is the
World Bank’s Annual Report for the
year 1980. What does this Report say
on South Asia? I hope, the members
of the Treasury Benches would listen
to this with the attention that it de-

serves. I quote:

“During the first half of 1970s, the
Indian economy grew at an average
yearly growth rate of 2.3 per cent.
In the four year period (fiscal),
1976—79, the growth rate increased
markedly to an average of 57 per
cent which is 24 times the growth
in the first half of 1970s.””

Mr, Venkataraman is a signatory to
this report and I assume that as the
Cabinet Minister of the Government,
he has cleared the President’s Address.
He is also one of the gubscribers to the
President’s address which accuses the
Lok Dal and Janata Governments for
those 30 months, of having taken the
economy through drift and lack of di-
rection. How is it that Mr. Venkata-
raman who has signed the World Bank
report, is supposed to believe this? How
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has he endorsed the President's add-
ress?

During the years, 1976 to 1879,
growth increased markedly to an ave-
rage of 5.7 percent. In the year, 1980,
however, the total output fell by about
8.3 per cent owing mainly to weather
induced drift in agricultural produc-
tion. I would like to know from the
Treasury Benches whether this is
true,

Further this report says that in the
decade, during the first five years,
there was some losg of momentum in
the spread of new technology in food-
grain production in irrigated areas,
that is, up to 1975 end. Shortages of
inputs were a major factor. Agricul-
ture regaineq its vigour in the years,
1976—T9 due to a succession of favour-
able monsoons and increases in irriga-
tion, better provisioning of inputs and
improved extension services which re-
sulted in a growth of output of 4.4 per
cent a year, Foodgrain buffer-stocks
depleleq in the year 1970s and I shall
recall the speech made by the leader
of my party Chowdhary Charan Singh
during last year’s President's address
which was then sought to be counter-
ed by the Prime Minister. But, then
her arguments did not stand the test
of facts,

In the 1970s, in fact till 1976, we im-
ported foodgrains. It is only from 1977,
when the Janata Party came to power
that import of foodgrains was stopped
and they bujlt buffer that was able to
withstand the ravages of 1980 grought,
In fact we were able gven to export
foodgrains. We gave foodgrains to
Vietnam ang to other countries, during
1977—79. This is the World Bank re-
port. (Interruptions),

Surplug stocks were based on im-
ported foodgrains. We created a situa-
tion where we had more foodgrains
than we produced within the country.

Importeq graing were also included in
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the production figures of other crops
including oil-seeds, sugar-cane and
cotton. Year in and year out, day in
and day out, from kisan rally rostrumg
to this floor, we are constantly told
about those 30 dark months about the
draft and all that, I would oppeal to
the Treasury Benches to be realistic
because if you are not realistic, ¥you
will not find an answer to the basic
problemg that are taking our country
in a direction which js causing con-
cern to all of us and to all sections of
the House here. At least, they are
causing concern to us. If you think
that there is room for complacency,
good luck to you! (Interruptions)

In regard to industry, this report
talks about the climate for jndustrial
investment and growth has been im-
proved and now the drift has been
arrested. Of course, the Finance Min-
jster does not believe that, because in
his public utterances he has something
different to say. He hag said that all
that they have been doing in the last
few months has not given them the
right king of response for, investment
in jndustry is not forthcoming and so
on and so forth. But, I shall deal with
him later,

15 hrs.

What does the World Bank say?
What does Mr, Venkataraman who has
endorsed the President’s address and

who sits in  the board-room of the
World Bank, say here? I wijll quote
again:

“The sluggish behaviour of India’s
industrial sector since the mid-60s".
ang I think that is when the dynamic
decade started in thig country:

“into the early 70s, domestic and
export demand was both weak and
erratic and utilisation of industrial
capacity was constrained by & gcar-
city of forejgn exchange. Conditions
improveq in the latter belf of 19708
in this sector too.”
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This js Mr. (enkataraman endorsing
this report.

“,...stimulated by more rapid
agricultural growth ang public in-
vestment demands generally be-
came more bucyant and foreign ex-
change reserveg rose leading the
Indian Government to liberalise on
a gelecteq basis controls on imported
inputs, The average annual indus-
irja] growth
1976—179, reached nearly seven per
cent despite shortages of power,
railway cars and basic commodities
such ag steel gnd coal.”

May I remind the haa Members on
the other side that shortages in infra-
structure like cars or steel or coal or
power are not created overnight? They
have a long gestation. Of course, I
know that Mr. Gadgil would not un-
derstanq this because he hag such a
dynamic mind. I always believed that
he was capable of dynamism but I
now know that he is also a magician.
For instance, he sajd that they sent
the Rohini up there overnight as soon
ag they formed the Government. What
a great achievement to which he i9
taking credit! In other words, during
those 20 months when the Janata and
Lok Dal were in Government, I as-
sume, Rohini was nowheve! I will
come to that too,

It this is the positioo which the
World Bank's report presents, what
does our own Government have
to say? Do you recognise this Report?
Do the Treasury Benches recognise
this Report? Thig Report was pre-
sented by you last year, endorseq by
You, approved by your Government;
you presenteqd this last year; I will
quote from this because some of you,
particularly, some of my young friends
are worked up when I mention statis-
tics. I will explain to you the satis-
tics. This is the Economic Survey for
1979-80. presented to this Parliament
by the Finance Minister, Mr. Venkata-
raman, almost a year ago, about eight
or nine months ago. (Interruptions)
This came on the eve of your last

during the period,-
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Budget; your last Budget was some
time in the month of May....

PROF, MADHU DANDAVATE (Ra-
japur). After the Assembly elections.

SHRI GEORGE FERNANDES. Much
after the Assembly elections, I cannot
quite remember, What dges this Re-
port gsay? It is necessary to quote be-
cause Mr. Gadgil referred to the in-
flationary spiral and I think all of you
constantly keep mentioning. In facr,
you have used the President to men-
tion how the rate of inflation was 23
per cent and how you have now been
able to bring it down to 15 per ceat.
I am  surprised that you are not
ashamed to say that it is still 15 per
cent. You seem to be proud of the
fact that you are maintaining the jn-
flationary rate of 15 per cent, | will
come to that separately. It is not 23
per cent; that is where the djstortion
comes. I heard the Finance Minister
this morning here and the Fjnance
Minister was to say that last year,
the rate of inflation was 19 per cent,
You made the Presjdent to say that
it was 23 per cent. I know you are
juggling with fligures; you are very
clever at that, What you are trying
to say is that, in certain months, the
rate of inflation had touched 23 per
cent; therefore, you are trying to use
that and say ‘from 23 per cent.... ’,
You are both right and also wrong. If
a man like me counters you on that,
you can always say that in certain
months, it was 23 per cent, even
though for the entire year it was only

19 per cent, But let ug assuma that

we had an inflationary rate of 19 per
cent, ag the Finance Minister gaid this
mornjng; I agree that there was an
inflationary rate of 19 per cent last
year—1979-80. But your own report
which you submitted last year gays
that it wag only 16.7 per cent, but
the subsequent checking up on figures,
and go on and so forth, may have con-
firmeqd that we had an jinflationary
rate of 19 per cent, I would like Mr.
Gadgil to answer me at some point of
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time, 1 would like the Treasury Ben-
ches to answer me this at some point
of time: if 16,7 per cent or 19 per cent
of inflation in 1979-80 which was in-
duceg by circumstances completely
beyonq the control of any Govern-
ment, wag something on which you
should crucify the Janata Party and
the Lok Dal, what exactly would you
like to say when the wholesale price
haq gone up by 20.2 per cent in 1973-
74 and by 25.2 per cent in 1974-75 ac-
cording to your own Report? What
were those years, Mr, Gadgil? Were
they the years of glory? Were they
the yearg of grandeur? Were they the
years of dynamic achievement when
you mdintain thig kind of inflation
and also this kind of inflation in the
wholesale prices? Therefore, 1 say,
don’t indulge in this kind of.... (In-
terruptions) Yes, yes, you had zero
inflation. Of course, you had main-
taineq a minus inflation—not zero. You
had a minus 1.1 per cent in 1975-76
and in 1978-79 my government also
maintained a no-change and zero in-
flation situation, Why don’t you refer
to that, Mr Gadgijl? Therefore, please
understand. I am not trying to find
fault with you.... (Interruptions) I
am sorry, Sir, I am gratful to the
Prime Minister for reminding me
that I should address you and not
Mr. Gadgil. But, unfortunately, it is
they who have forced this issue.

MR. DEPUTY-SPEAKER. You are
very close friends, I think,

SHRI GEORGE FERNANDES:
When he recited the biography of my
Party, I wag going to tell him that he
was a part of that biography. He
seems to have forgotten in his over-
enthusiasm,

If this is the position in so far as
Inflatjon and increase in the wholesale
prices is concerned, what does your
report say about this? What does
Your own report say? Here is the new
Five Year Plan, the Sixth Five Year
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Plan on which the fugure of this coun-
try is now supposed to be made, This
is the document. Take page 1 of this
document, In the first paragraph, in
the first opening sentence of this docu~
ment, what do you say?

“Between 1950-51 and 1978-79.
I would like the hon. Member who
moved the motion on this to note
1978-79.

“....the underlying trend of the
rate of growth of national income
wag 33.5 per cent of agricultural pro-
duction—2.7 per cent and industrial
production—%6,1 per cent, In per
capita termg income Las grown at a
trend rate of 1.3 per cent.”

That is a decline.

Now, this is the latest document
which is yet to be presented to the
House. It has been only mentioned to
the House, not yet been presented to
the House. It has been mentioned in
the President's Address and in this
document. These are your gwn calcula=
tiongs angd your own statistics, In this
document ‘which you submijtted last
year you say that the gross national
product in the year 1977-78 went up
by 81 per cent against the national
trend of 3.5 per cent. It went up by
4.2 per cent in 1978-79 sgajnst the na-
tional trend of 3.5 per cent and agri-
cultural production went up by 14.5
per cent in 1977-78 and 3.4 per cent in
1978-79, Industrial production went up
by 3.3 per cent in 1977-78 and 7.6 per
cent in 1978-79, In other words, in the
last year of that, except for that last
year, which is something very plain,
they attack the Janata, they attack the
Lok Dal, they attack those sitting on
this side of the House today. But, in
their own document, they are ensuring
for the future. Take page 61 of their
document. The new Five Year Plan
document says

“Weather-induced fluctuatjons in
agricultural production and hydel
generation can throw plan calcula-

tiong out of gear.”
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.So, they are ensuring themseives so

that in future in one of the Presiden-

. tial Addresses, assuming they get a

-

" should be beyongd

" Charan

chance to have g future Presidential
Address, they would like to say:

“We had told you so, We had
warned you so. Weather fluctuations
can throw everything out of gear.”

But in case of Janata and Lok Dal,
weather must be managed by the gov-
ernment, In their case, when there is
a better harvest, a record harvest this
year, it is thanks to their great leader,
dynamic leader and if last year there
was a bad harvest because there was
no rainfall, then it is because of Shri
Singh it is because of Mr.
Morarji Desaj and it was because of
all of us here. You must judge your-
se!f by the same standard, There is a
limit, There is a limit to lying in
this world of make belief, There is a
limit to going in search of scape-
goats, It is very unfortunate for the
country, That js all I can say,

Now I Kave spoken about the distor-
tiong which they have inducteq into
this President’s address. It is very
unfortunate because the President
controversy. He
should be beyond distortion. He should
be beyond being made use of. What do
you say? You say the government are
firmly committed to safeguarding the
interest; of the farmers. Prices of
foodgrains, sugar-cane, pulses, cotton,
oil seeds ang other commodities have
been raised. The government have
enhanceq the cane prices payable to
the farmers and provided incentives
to new factories and expension pro-
jects. Now, what is the truth?
Are you really truthful? What was
the price that you announced for the
sugar? Do you remember (Inter-
Tuptions) that it was announced by
your Cabinet—it was the quintersence
of the wisdom of your party put to-
gether. 1 know some of it is accep-
ted and some of it gets thrown out.
What did they decide? They said
that Rs. 13 per quintal would be the
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price that we should pay i{for the
sugarcane, That was in September,
I hope the hon. Members on the
other side remember this. We cre-
ated a shindy, We yelled. What
else could we do? We yelled; farmers
yelled. When the farmers fought,
they were shot dead in Karnataka.
The hon. Members from Karnataka
sitting here, if they have a tally, will
be able to identify that fifty farmers
were killed between July last vear
and January this year in Karanataka
alone in the police firing in Nawal-
gund and Nargund. They know
how many of the farmers were

killed. They killed farmers every-
where. (Interruptions)” You can
bring your statistics, Only in July

1979, they killed tweniy-three far-
mers. I am talking here about
Karnataka, Then, in Tamilnadu,
farmers were killed; in Andhra Pra-
desh, farmers were killed; in Maha-
raghtra, farmergs were killed and
in Gujarat, farmers were killed,
Only this moming I and my party
colleague had staged a walk-out be-
cause two farmers were lying in
their death beds. They were the
victims of police firing, police barba-
rism, It was only yesterday in
Loharu in Haryana.

We yelled; we fought for it. Rs. 13
was the Cabinet decision as the price
of sugarcane. Then when we yelled
and fought 1 think the Prime Minister,
in her wisdom, it is different from the
wisdom of the Cabinet. Now says
that I am sure Mr. Gadgil will jus-
tify it when he was was saying that
it was Prime Minister's powers
which we can debate separately.

MR. DEPUTY-SPEAKER: He
never said that.

SHRI GEORGE FERNANDES: We
will come to it later, We wil! come
to what he said later on. We shall
deal with it separately if we have
all debate. The hon, Member was
speaking about Prime Minister's
powers. The Prime Minister wused
those powers, When the Cabinet
decided to pay Rs, 13 she said that
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she would write to the Chief Minis-
ters telling them to pay Rs 16/-.
All this took place within three days.
“What happened jn these three days?
It was Rs. 13 according to the total
wisdom of the Cabinet. It became
Rs. 16/-, Farmers’ struggled. When
their struggle continued, the sugar
mills were closed down. Some hon.
Members would like to take the cre-
dit, I give you that credit that you
persuaded the Prime Minister that
the wisdom of the Cabinet was
wrong and your wisdom was right,
I am grateful to you for this. But,
in the meanwhile the farmers had to
fight. Collectively you imposed
your wisdom on the wisdom of the
Cabinet.

Then, Sir, the struggles continued,
We closed down the sugar factories.
‘We are proud of the fact that the
.sugar faclories had been closed down.
It is only when we wanted to close
down the sugar factories and when
the farmers refused to give their
scanes, The Chief Minister of U.P,
Chief Ministers of Bihar and Kar-
nataka as also Maharashtra all of
them one by one started gaying that
we might even pay Rs. 20. Finally
in UP., we succeeded in getting a
price of Rs. 230, You started with Rs,
13 and went up to Rs. 23. We fought
for it, the fermers fought for jt. The
farmers got the oprice of Rs. 28,
How cap you run away from the facts?
(Interruptions).

SHRI H, K. L. BHAGAT (East
Delhi): Wherefrom are you quoting?

SHRI GEORGE FERNANDES: Sir,
every minute of mine is taken away
by the Members. This should be
counted. L

MR, DEPUTY-SPEAKER: That
‘takes place. When they were speaking
you were interrupting, When you
speak, they are also interrupting
you.

FEBRUARY 20, 1081

on President’s 408
. Address

SHRI GEORGE FERNANDES:
Now, Sir, there ig a suggestion that
we should go in for restraints, P

Now, Sir, para 13 of the President’s
Address says: :

“The economy is on the road to
recovery but there is no room for -
complacency, Demands for
higher prices and incomes by
various sections aggravate infla-
tionary pressures. Such demands
alsp lead to reduction of resources
available for investment and
growth. It is thus necessary
both in the national interest as
well as their own self interest for—
all sections of the community to
exercise restraint in demanding
higher incomeg and prices.”

To whom is it addressed to? It
is addressed to the workers, the far-
mers and landless labourers. For
the rich there is no restraint, Ru-
pees five hundred and ninety five
is the tariff for a single bed room in
a Five Star hotel, The concentra-
tion of economic power is in the
hands of a handful of people. Two
families in India have Rs, 1300 crores
each 2g their wealth whereas 13

crores of people do not have Rs.
1200/-worth of assets. Who is be—
ing asked to practice restraints?

(Interruptions)

Today they are telling us about
restraint whereas Rs, 700 crores will
be spent on Asiad to be held in
Delhi. There is no money for,
power generation in Bihar, The
entire North Bihar today has to de-
pend on 25 MW of electricity. 'That
is the capacity available for North
Bihar. For 25 million people You
have 25 MW of power. There is
no money for investment in pOwer
generation, There is no money for
building bridges in Bihar—p am glad
Shri Bhishma Narain Singh is nod-
ding his head in approval—but there
are Rs. 700 crores to be spent for
Asiad to be held in Delhi, There iS
no money to pay to the workers. I
know of an industria] estate near
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Bangalore in Karnataka where only
Rupec one is paid to each worker
per day and hero today the Indust-
ries Ministers was telling the House
small
car on which Rs. 500 crores will be
spent in the next two three years.

* 'Whom are you asking for restraint?

Now, Sir, what ig the hope they
hold out for wus! The hope they
hold out is the Five Year Plan. Every-
day we are told that it is through
this Plan that the new worlq in India
is going to be ushered in. The Prime
Minister made a speech the other day
in her Kisan Rally. I will discuss
the Kisan Rally. We are not upset
about the Kisan Rally. We are happy
and I know the chicken will come
home to roast. I am gure the Prime
Minister will soon learn to regret
her Kisan Rally. But, Sir, the far-
mers were bluffed. What were they
told? They were told that 25 per
cent of the national outlay is going to
be set apart for them. They were
told that the government is going in
for special investment in the small
sector,

Sir, T have last year’s President’s
Address where he spoke about the
minimum needs programme and said
that in the Five Year Plan it will be
accorded high priority. What exactly
have you done? Have you gone
through your document—this Five
Year Plan—which was exclusively
shown to your Chief Ministers? On
irrigation the President’'s Address
says that this year we are going to
have 14 million hectares added to the
existing irrigation potential. Do you
know that the Janata government
planned for 17 million additional
hectares of land to be brought under
irrigation and you have now curtail-
ed it to 14 million hectares? Are
You aware of the fact that whereas
on agriculture the Janata government
out of a total outlay of Rs. 69,000
crores provided for Rs 5,800 crores,
your Five Year Plan with a public
sector investment of Rs. 97,500 crores
only provides for Rs. 5685 crores.
Are you aware that whereas our Plan
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in the Janata Government had 84
per cent of the whole public sector
outlay for Agriculture alone, you
have given only 5.8 per cent?

q10:

Are you aware that whereas we
gave Rs. 8975 crores for Major,
Medium and Minor Irrigation, which
was 13 per cent of the total outlay,
you have now given only Rs. 10,258
crores, which is only 10.5 per cent of
the outlay?

Are you aware that on village and’
small industries, we had an outlay of
Rs. 1410 crores which was 2 per cent
of the total outlay whereag you have
given only 1.8 per cent of the total
outlay now? And the most unkindest
cut of all is in regard to the Minimum-
needs programme. Against our
Minimum-needs programme »f Rs.
4179 crores (which was 6.3 per cent
of the public sector gutlay) you have
brought it down to 5 per cent of the
total plan outlay. It is Rs. 4924
crores. The cut has been mostly on
elementary education. In regard to:
the field of Elementary Education,
the figure hag come down from Rs. 900
crores to Rs. 852 crores. In regurd
to Rural Health, the figure hag come
down from Rs. 490 crores to Rs. 408
crores. Take Hpusing assistance for
the rural landlesg labour. The figure
goegs down from Rs. 500 rrores to
Rs. 354 crores. Let my friend Dr.
Subramaniam Swamy hear this. The
figure in regard to Urban Slums goes
down from Rs. 190 crores to Rs. 174
crores. There wag much noise made
about Science and Technology and
about Rohini. Do you know how
much noise they made when we were
in Government, about Science and’
Technology? How were we doing
with Science and Technology? Let
me try to give you some statistics.
We had an outlay of Rs. 654 crores
on Science and Technology. This
was 0.94 per cent of the public sector
investment. Now you have Rs. 864
crores. This ig 0.88 per cent of the
total investment. Yet they make all
the noise. Where is this money go-
ing, Sir? Thig money ig gaved from-
Minimum-needs programme, Rural
Housing, Urban Housing, Irrigation:
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and Agricuifure. Do you know where
this money ig going? It is going into
the pockets of the manufacturers, large
and medium industrialists. Apgainst
our outlay of Rs. 7252 crores which
was 10.4 per cent of the outlay,
you now have Rs, 13,237 crores, which
is 13.5 per cent of the outlay. This
ig what you have done. Yet you go
.on attacking us. You call the farmers
and you tell them that this is what
vou are going to do for them. Should
there not be a limit to this? Should
not the hon. Members there at least
tell their Government that this sort
of bluffing should not go on? 1 would
like to tell to the farmers and the
poor people of this country, here is
a Government that bluffs, that distorts
the facts. They are not telling you
the realities of the situation ag they
are. They are taking you into a lane
from which it will be wvery difficult
to return. This ig what I would like
to warn the people of this country.

VYesterday the Railway Budget was
presented to the House. There is no
denying the fact that everybody,
your owp party leaders, your own
Ministers, everyone in this country,
particularly the ordinary people in
our cities, have, in their common-
sense, seid that prices will go up as a
result of your Railway Budget.
There will be a steep rise in the
prices of essential consumer articles.
Don't give us statistics; ask the house-
wife.  Similarly, when your Budget
comes in the 28th of February, there
will be a further rise. You will hit
at us further. You will hit at the
common man, the poor people, fur-
ther. So, where exactly are you
going? What exactly are you real-
ly trying to do? How much can you
bluff them? How much can you use
this so-called “Charisma” to sway
the people and to lead them inlo a
blind alley? How far? To what ex-
“tent? You know, it become coun-
ter-productive; wvou will remember
“jit. It will become counter-produc-
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tive much sooner this time  This
‘Dynamic decade’ bluff will not take
10 years to be called.

MR. DEPUTY-SPEAKER: You are
always very fond of the words ‘Dy-
namic decade’.

SHRI GEORGE FERNANDES:
They call it ‘Dynamic decade’.

MR. DEPUTY-SPEAKER: Mr.
George Fernandes, you are also tir-
ed, I want to give you some rest.
Therefore, you may please continue
your speech on Monday.

SHRI V. KISHORE CHANDRA S.
DEO (Parvathipuram): Today  at
the Boat Club we had a meeting of
our party. The police mercilessly beat
some of the people who were com-
ing back.

MR, DEPUTY-SPEAKER: There
is no point of order.

(Interruptions)

15.30 hrs,

COMMITTEE ON PRIVATE MEM-
BERS’ BILLS AND RESOLUTONS

(FOURTEENTH REFORT)

SHR RASHEED MASOOD (Saha-
ranpur): I beg to move:

“That this House do agree with
the Fourteenth Report of the Com-
mittee on Private Members’ Bills
and Resolutions presented to the
House on the 19th February, 1981".

SHRI BALASAHEB VIKHE PA-
TIL (Kopargaon): I beg to move:

That in the motion,—
add at the end—

‘“subject to the modifications that
the Constitution (Amendment)
Bill, 1981 {Amendment of artcle
79, etc.) by Shri Balasaheb Vikhe



